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Sert BHUPESH G4~UPTA: No. no.
What about article'60 of the Constitu-
tion?

Surt AKBAL ALI KHAN: Under
the Constitution certain subjects are
given to the State Legislature,

Sert BHUPESH GUPTA: Let it be
argued.

Serr A, D. MANI (Madhya Pra-
desh): Madam, I want to make a
very humble submission to you, to the
Government and to this House that
time should be given for a discussion
on the subject,

Sarr AKBAR ALI XHAN: No, no.
Some Hon. MEMBERS: No.

Surt A, D. MANI: In the case of
Sardar Pratap Singh Kairon, I did put
qQuestions to the Prime Minister and
the Prime Minister, answering the
questions, said that thig matter was
important and therefore was answer-
ing it. T also put questions about
Chief Minister Sankar and this mat-
ter also was answered. Madam, our
country has seen that in Britain one
Mr. Charles Foot, who was a Junior
Minister, gave his car to somebody
who drove it without a licence. That
man got involved in an accident and
he had to resign,

Tax DEPUTY CHAIRMAN: T think
Mr. Mani you have finished.

Surt A. D. MANI: Here is a case
where a Minister knocks down a per-
son and rides away impeding inves-
tigation into the matter.

Ter DEPUTY CHAIRMAN: Mr.
Mani, have you finished? I have
heard enough about thig matter, It
really and strictly refers {0 a State
where there is a Governor and an
Assembly, However, attention of
Government to the matter has been
drawn by Mr. Bhupesh Gupta, Yes,
Mr Chordia.

[ RAJYA SABHA ]
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MOTION OF THANKS ON THE
ADDRESS BY THE VICE-PRESI-
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continued
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weF ) & Swwrafa wErEET, oY
amwﬁrm% afwaew & fod
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9 ¥ 05N, AU X ® W
#1 77 feafa §, Saay T=t @ AF
yRrsgafer weted & wow Wi #
T4t %t § fr wewfs wgw faeat
# 1, srawefy wEem A e ¥
TT, AR AGT & FL AAT Wgreq Y
faail ¥ T S|T T IFHT YWY @A
R fear war 1 a3t & &% wEr-
oY Wi T 9E T WY W ITHT
W gA TAq @ e | s A
art ¥ arasg W gErh waiE 8
# 7 feafy @, 997 g\ TR fame
FX | Tgy o & 0 gw Had &
A Qg a3 TRy ad
ey  frgag Tt gw ¥
afrear & wfafafa i g 7 s g
afeeg § AT FT 99HT &, IHHT FIA-
frow grer oftey &« foan, s
Tg gAR 9f AT Haer< 1 qft-
9% § P T A ¥ faEe ok dm
FT &Y GHAGT gUT, 97 FAT TR A
faza 1 faw fraar #1 afEos
§ 7 o A § T A S Wi
¥ I T § W AT G WL AR
9T FETRT ¥ TATR WILAET FT AR
fagraw & faor st s faam s @
Y, o TR far A &y
¥ gk usg awaewi ¥ aferas
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2?7 R A Y SR # AR e @
& S wraaE’ W fE oo )
Fiefifaff i g sdagan & fo
g ot favmr difa § <od gw awe
g A T R &g Y o ame
FFR FL A AR @A, 9 IqF a1A-
= fazat & oo fola &7 = @
W ¢ 139 Y a5 wda AraEs g fw
& o faem Aifc & fw e -
ol o gAfaeR <& | difq &
frator X 59 § ga W w1 oW
Y a3 AR g (oAt £ Fear o 7§
urst gy fezn faadia @t @ & &)

A e A FA g X g qafe
g ¥ i w1 fow ae & afafafye
forar ag ae gREAT @ 1 s €Y A
fafex afafafy sea gro o agr
g & 1€, SE arEd # s grrer
TET T AR §H IFR IEH TR T
1 qgerd 1 § AR 77 OF gRd 7w
TR TF Irgid A GHTA 1 qgTT
& 1 TR v & Ay T A @ aF
T 7 YRTAT T TR FT FTR FQ
g 9R g0 AR 99 gra S FmEd
& ST E, S ST oGR8, A
TEdt F gAR agt & wiafafa s
W w@E 1 ag QaIH T aHN
g §ifs &, a8 ¥9 =wwEwd g
gt gt | Koo v f5 oW
¥ T A @ F R o gk g
& gy Traal § gd agl smar Wiy
W S geard #7 afem s grrer
§ fo, &% & qoord a1 ofcaw @@l
q&ET &1 T gAR g wiafafai
#1737 A1l A g AR A A
YT ¥t Toee Afa g aIigd o

W TS AT I qSrET ¥ q1fE-
W|E F AR gAR el & 9
g, T Frarq G S 1 W EF Frm

i
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¥ 7T wue F;ogleaw v F wfy S
g ®t Afa €, gy Aifa are
Tt o @Y ¥ fedw v & W Oy
affem & 9fg o st qgfeaw @
& gfq 7uAT S e F a1 i
wrag & faewma &, sad wfa o
qEvET #1 AT T W G g 1 99
qrfq %1 e qF 41 aform @ R °
2 7 fawror 99 ieaw S & -
FCOT F1 qMfq F qfcormreasy & g,
T W "R W, WO AR
g, AfgemEl 1 @ qEr o,
v &1 AT g, W ;e oy arfs-
W H A I W/R ) GR R T/
T FE AEE far omAT § o faar
T QT ], T qE) A § U @y A
W & AR w5 et 7 & fet
FT A FFRTT AT O g Ag T
T 98 99 AT § ! ¥ qg 99
gy fowar w1 ofRmEw & ? wv ag
Fge-foarra \fa & wET F19 &1 @ E?
QT T & i g T g A
Hfeem & & sfa g 71 at Aifa
§t SR fagsr oform g7 s 9%
AT AT @ §, T8y Afq it 39 &
t A SEr  ofomeaey orfyeE
qrg8 foqaT FET 91 @y § 7T ghrdy
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aqrindt # aifvea= & §9 A
17 W AR gAR a9 § wefdai a5
FT & 7Y AT &G g 78T FF gaar
qFEr F47 A a1 U wdr dfew
AT AgE ¥ F@ 5 F wrr W@
aar g fF Irfex § B wrm arar aw
worn § 1 e wifesma aret faga
¥ W" g FX WF oW W, IgA
AT & gAR Gd F ATAT Foolr
F forar | SEardy & @ ¥ AR
ga % afwenfaal 3w w1 foar

8
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[+ famerram Aeaar st Srefearn)
YT g¥ IR AT T RS | G
g<ETL T & v g7 ot | arai &
fory awre @ s | gRA ¥ A
wrat fis & sor oy § &1 o qE o
o 5F 99 § @1 a9 §g o g,
WHIEFTFLAG TG | ar ag s
w7 At aad § 9w W
qq Y gz &, foeg 90 w9 & T
qT 98 49 W12 ¥ qfiury g ot § qar
FaF! wE A ot § o T wg &
&1 qfcore § fr aTede & g9 aw
1 faa g ; e fres, s fram
WX IFFT AAAST TG AT FF
qifseare # g fergst 1 &@ow F}
feor mr, SAET AxEeER fear mm,
IAHY grafe qur wrwe q¢ fomm, agt
¥ wrm # wwEx B o gerd
FT FT 38F IR § B 7 18 fra
FET AT | Ag w8 W R gasr
qfoorr T e W@ &)

¥ qg @ & N fF afE-
et gat da ¥ Wl 98 T
tafer My fm &€ ofreart @t
Tt W 9 Wi frr F W Y
w@at ¥ gur I 9 Q09 HyT T
gu w® 5 afrenfral & qe-gw #%
gk gl Few-fafe@r v a1w fam,
g aET & wfgenst 1 997 3 o 7,
g T § gENT A7 IIT AT A W,
LRI U G S St S 0 B
FC A TH AR AT & FI A T
T T qW@ wfEemT "oy & #
a2t afer W @ # g Fer
ug FT gq ST F qua frar s
& R g GATR A AT ST
f gwx fada-og 9 foar &1 &=
farita-qaq WS ¥ § FTR TorT AT |
= a1 i1 o fadm-aa € WK
SgHT qftom gaa dw faar W
qfieaw 1 WY gw fadmqe ¢ %

B
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REAR g Y@ @ & 5 § =gt 4 @
*Y rF T AT 73T @ § ST 39T
ofcrm 72 &t v § fF @ g o
BC RaAT & frramd waF FT Fr FLHL
FT T ¥ AR TR qOHI F A ol
T #Y a9g & 5 qa @ smaw as
FT T T E O fr g9 =mdT
7w g )

e & A, g g Y
qfeesn #r #ife 3 fafaa ) gardy
TSI QT A FUST &1 wfwan
R § A & 6K vEa e wq
Q&R Fo G TP IFE AR Qo Freal
% afyere #1 9% qET M oafed
qr fF QA1 g9 w95 98 a9
agt w1 g § far faroem wor o S
2t fox fase 3% 7 a3r a@ €0
I qfFER w1 AT § AR gAY
g TS IR & AT @A &
T8 7% AE Fea! fw g a v fgae
7o 6T q9 IF gW OF 997 I v
SIS - el Bt el e g
TS TIET TE | TS TFT FTO
g ¢ 5 gadr afem @ & sfe qdr
gfeeter #1 dify fawamT & @@ 4
FEr QL Fr AT s o of-
& wfa § wR ofyema & wfy
YqHT GIATAAT @A AT fa qnr
A # § g% fad ot ot g
F1 Afg & AR 9t 1 geaform g
@ 93 W]
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Fear # ot frear g ag ey
& for ai & worar w1 fom
qfeT qrer w, fadwram garsdy Y
weUAT ot &Y € | ot qfeaw ag-
et # § €Y ax Smr-frams W g )
fenfeat 1 ot qaa faeem aw Tt
gwen fem w1 o9 gfaw afem
FTIREE F1 THEH T Ay qaamrat ¥
~fem %t graan fagr | F% eqrAt qe
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gfer & eFagT g5 | WY SE ST A
¢ ggeard g$ 1 @ F fFm a@ W
st &, & gy § 7 wfesst #@
A A afream & wex a3y
¥ dfesig ff, aifas @@ ¥ a1 ¥ d24-
eE &Y grAd F @R A, FO quA
Taimmg i arsmagaaa
Hewd § I IS qwr wwr
& oww § 9 ok ofe-
T oA &g} A W w
fagy stz A/ Srofeae §
F TAT faa FTF ARG | qOsFHar F7
feafy a1 FTAT AR § 1 AR WTA-
ad ¥ 3% gamifral T S THAT
=qraF T gAr 8 5 owe g A
TR Y AL & 32 Aifg w9 £
T ANt A guTy e fear @y
5 wFpar 7 FAaFAr @y feafy §ar
g 9 a® wOA X wraed #
G @FAT & | AT FAE qETT Ay
W wferm 7 & wft 9y o qE-
FI0 Fr Aife F SRR BT F&F foray
HY gt §—e 7 Frafee
g ar orfrears & g=ail g 1R 90—
7% faers oF @er Aft s w=
gedt & 9T FHAEr S 9 ar
gak W H faee wirsy @ & o+t
HOTHF & qraay 5 o g frerao
R 78 AfY AT A=T EF AR g
aTEY Y EF I a9 Y arg AgF |
TP seawa W § 7R & JaaAy
_A g g fF T fad qarift aea
g Aw ¥ dwgw o fF qwH
HOSTHI T2 FH IA gT § 7%
fasres gex Frdagr & art =Sfgdr
waqr feafa wugrely a8 s @y o

“~ o
XaW & &Y AT geRregafy wAve

¥ s <t s & e “safire

T T @ Y sk

|
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“Gft F T A TN F fA¥ TR
wfrwr N 75 § ) ww ey fr
RNAfF FgRA AN AT QR
TR FAd o WA o @ § 1 e
€o ¥ AT wgE ¥ TF FIA L A
Faat & ferdsor & fa¥ w39
HHET FT FTAH fFay fom §F o ==
o T Az @ K A awar wc
B T St wgmd el o @ §
I ¥ Car A § B e a3 ¥
T WA & 2R & &Y AL FH Y A
qar & & 1 e dar gt A ¥ A wae
Tl ¥ AT W f§ @ ol
YT TS TH F R TG TN AV
Srd fF 9T F7 G ST W FH g T
o 78 IO [T AT FX &, TR
T9 AR A FTH ST AGT | AR 2W
Ft afaw Afg o fafqa 3 | g O
TS NI FT TN T & a8 7T &
& qrar £ 1 wENfieR IO auaR
I ST T & W AN W qviaw
wt et o W & 1 W &7 g A
q GFed WY g § WR 9G aF 9
& AU 9 FATE A GO qq TF
T AT G; 9 g ag 9%
ARAfTF JoRT 7T F & qATET
TEY ar @1 & @ & qfonmeas ae
TOAL TG MW R & |

az F=1 o0 & fF W ¥ wvr By
T & fag qaee wifaw ;7 75 87
e o § wedy fret @ 99 ¥ &
fray A AT WA A7 § T R §
Fr Y A et AT LA | A
Tt 1 T TAN § TR 3E A AT Y
fe & F Ak § 1 oF AfFw A
gg¥ 9T wft aF faR G e
™ 3 fF @ s Samed ¥ fery
g9 qgdT §, SUR W AW g
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[y fFormar . < weaTene AT <frefen)
Tifey | R SRR ST g W R
¥ qgar & TR AT W O Al
g | O AR FY fia q
FET g ¥ @ Wfawt ¥ A oW F
FTee uETIRAr & fguTa ¥ WK § T
N Fruy dsA g A AR TR A
FIUT Qo I T & AT § | WK
T fratr 7E fEar smar ¥ R
FIETHTC HT OF TFT Somad ¥
a4 qear § WX Igw ¥ fasm
wifeX | ST T EHTY G A IR G
ficay ¥ wc S oforw ag @0
2 fr gy oy Sfrmd ot FTRER §
F wai wx § 9% TR T F e
F5T ISY § AR T WA FQ § R
& q@i v ¥ e I sfrfafaer
oy g ¥ &1 Gy qrar ¥ 1 s qagd
# qTE B & N § @ TR N
worgdt & AT & 3 W o & wai
& T B/ Nar § @ wwfat
¥ wre ¥ wfafafuer s § W<
T FEHTY I ATE ¥ AF oY
wfaea § #5138 sfafafaea 78 & T §
fif I AN AGAA FT T T oA
Tfey | WA TF GATY T FER §F
% frafor 781w g } 0 &, 98 9’-
wTeTE ge Tav W & % e ag
o =Jnfed | a1 & wrdar s fe g
faar ¥ o Y TR AT W @Y
SqrEr q=ST IR |

T Wi I g oY wer T
fe QY T G G FTGAT T AT
St Ty &1 AT &, gur awar T g
fir YT 7 I3TAT W TR SR ISR
¥ gy W1 1 AfEE 9a aw T a@rg
QIA TFeAl &7 GG FY FrUT FT LAY
/TR st fratr 78Y QT & a9 aw
FAT ZT | SNAAMTT HEEET, 9 @
w1 N7 gfFd §—FHT H=ST T v &
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fore =y aTe g &, fRT w=eT |Te grat
R T o AT T AW W
N gfFd T—I9 AU W I ITF
g a1 faior T SR § 79 T
T g wiEr WX fF s & ¥
TR F AT S-S ST W, WL
| mofoe ¥w e & fF o AT
WY oA § W@ fF R FaEr
Y T Frwat fAerr iy | T N H
TEFT g AT E AT A ¥ Fo W
Y To W fagar § AfFFT T SHF a1
¥ ag forer SaT & a 98) T 30 To
AT g Y £ | Tg EHTR FTHTT AT
qifaem AT & fF eTmeFTe & o9 ¥ 99
T 919 oY 9 qY TouH AN W I aF
¥5 GIEFI M AT F A GH
A IET 9T 3o To WA G M | @1 F
tucigt fac A Caal i c i
FET | A & S o § F o g Ay
g WX A ¥ gIET G ST § )
q a8 N gAY g & Af7 § a5
@mwawan/

wq Ma-gd # A ¥ a1
we aThfEg FEem | Ae-dagd ¥
qfeTHEaEY T A9 WIS gEie
& | g W oafTar s@ T,
gAY AT AT A AT HI TG AT
gAT | AT G F T TR AT ST g
¥ W gl aORR F frael § e
HHET T IWET HH AT FT O
fafrma derar T A.f54 wRmET S
v frfad &< f@d T&r ) Jfe
T4 Mig-agq & qfommaes 89 anit
F Ag TFT T g 5 TR S
@A aM @l § IE MER W
AT &Y IARA ] 7% | Wi F FEw
T & wrgAr ' 5 99F &g
aE & 9 w07 99 § fF uF vET W gaAr
Seared g7 Tifed Igd 9T faend
< ¥ | 3y WW § WYY FASET BT
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AT FT ¥ 99 74U F {5 Na-agh &
qfCoTHea Y JaeT ¥ fFTr wF 0%
& ot 9 e 9x fAa @ ofeds
¥ F Ivg (3T € qY SART HI\T N |

o A WEITE F Ak § ¥
fore ¥ 3® fragA FX & g
W M | FWI @wwmT sqf osaf
Tz fF W e @ oot
wEME qEdT Ay £ | gAR faw WY
o A T IA@T F T FET & F W
XY &qAT T T <, T AT I I, Qo
FAT IGT & | 7 T TF BT F qoTvdy
& qor fF ag < T agr O v g
& O S T F 299 A wEFC T Y
AR U R W A
@ T & T4 ) FAR Y FEy &
f& Frz #t g TIME, FT F g
greiE, g0 9 #1 g A T
¥ FHN TET FT A AT AT IFA §
MR 4T qT 92 aig A Q@ A =y
T, Y AT AT AG AT ERY | A o
TEF AT L T F 3o To AT, 42
#E S AN & | WX TR 9T @A
W W frdaw g w1 aa, saw SF
9 9T AL AT g A1 F GAET Ay
TIAT FT9 F & Q@ § o567 T2 7 A<
o gEET AASTEAT FT W F oIy
W R AT O3 99T @A T8)
IEE AT TR W A g ®Od
Wi

R qR7 faar 99 fad gerang
i g7 @ a1, SR F a1, wdo
Qo Qo & AT § TN F1 &f WX F97
gl & safed fFT =+ S aEA W
FFaT AR @Y JEIT FE |

Pror. (Mrs.) G. PARTHASARATHY
(Madras): Madam Deputy Chairman,
I rise to thank the Vice-President for
his Address giving ug a picture of the
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achievements of our Government and
our country in the last year. Taking
an overall view of this picture, we
must, I think, congratulate the Govern-
ment on their achievements in bpasic
industries like coal and steel and in
the essential sphere of foreign trade.
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But to the great regret of some of
us, the Vice-President’s Address did
not even glance at the vital subject of
education, which is surely the founda-
tion upon which we must build the
structure of democratic socialism,
which we are attempting to raise in
this country. In every sphere of acti-
vity that matters in a country’s life,
it is the human material that will ulti-
mately count most. It is on the human
material, that goes into any project,
that the success or failure of a project
depends. Today we get aid from many
foreign countries by way of the most
up to date and modern machinery, We
get aid from England, the United Sta-
tes, Russia and other European coun-
tries and though in the beginning their
technicians might help us by coming
here to erect the plants and put up the
machinery—which mean so much te
the material development of our couns
try—we must remember that ultimate-
ly and in the future, which is parti-
cularly important, the running of all
these projects will depend on the gkill
and training of our own people who-
man them. And today while our new
projects have the machinery that, they
want and have to a considerable
extent the foreign exchange that
they need for the raw mate-
rials required, we all agree that
they woefully lack the trained techni--
cians and personnel to keep them run-
ning at their best. We notice that at
the opening of every new project, it is
almost always mentioned that the right
type of engineer or technician is no#
available, and, in fact, the reports of
most of our public sector projects bear
this fact out because we rarely reach
our target of production. We have &
great deal of wastage by way of machi-
nery lying idle and by way of raw
materialg not being used in time, all
of which factors really hinge upon the
human material in those projects. Yet,
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[Prof. (Mrs.) G. Parthasarathy.]
on the other hand, there are large
numbers of educated unemployed eat-
ing their heartg out for lack of em-~
Pployment.

This, 1 think, is a sad reflection on
the lack of planning in the essential
sphere of education. We are no doubt
increasing the number of our technical
schools and universities, though even
in this respect the increase bears no
proportion to our requirements and
certainly no proportion to our growing
population. But even while we in-
crease our schools we do not take into
account the type of trained personnel
that we require. Every year large num-
bers of humanists and economists leave
our institutions when what we need are
men and women specially trained in
electronics. Or again, we have long
lines of civil engineers leaving our en-
gineering colleges and not finding suit-
able employment, when what we need
are hydraulic engineers in plenty. This
means that while we have an overall
plan for the material welfare of our
country, our education on which the
Plan must fall or stand is itself grow-
ing without any plan at all. For such
a co-ordination between our needs
and our practical educational poli-
cies, it is surely the Central Govern-
ment that must be responsible. It is
high time, then, that the Centre should
give up its merely advisory functions
vis-a-vis the States and take a more
active part in planning our educational
policies and programmes.

Again, today everybody is hoarse,
crying out against the weaknesseg in
the management of our projects,
against corruption and maladministra=-
tion in Government. Here again,
when you come to think of it, in the
ultimate analysis it is the individual
human being who is responsible for
such weaknesses, The appointment of
a Vigilance Commission may eradicate
a great deal of this corruption—we
hope it will—but let us remember that
the Vigilance Commission will only
act upon the negative motive of fear
and that is a very important aspect of
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our life because it should act upon
the positive and not the negative mo-
tive. When we come to such a pass
that we think of tackling maladminis-
tration and corruption in our adminis-
tration, we have really by implicit
meaning accepted the disease and what
we are doing is to try to cure that
disease. Surely, prevention is better
than cure and the prevention of cor-
ruption is what we ghould really aim
at. We can only bring about the pre-
vention of corruption by a healthy
system of education, and in this con-
text I do not mean by education the
accumulation of B.As. M.As. and M.Scs.
mean a healthy civic education parti-
cularly at the secondary education
stage, for it is only to our youngsters
in secondary gchools that we can teach
the values of life and instill into them
those principleg that will stand them
in good stead in later life and make
them withstand the temptation of bri-
bery and malpractices when they find
themselves in positions of responsibi-~
lity. But to make our educational sys-
tem, which is now a motiveless system,
an instrument of true education, we
need to breathe into it a new spirit
and we do hope—most of us—that in
the Fourth Plan there will be parti-
cular attention paid to education, both
from the point of view of co-ordinating
its objects with our needs and making
education the vital source of huilding
our national character.

Before I close, I would like to say
how extremely anxious Members of
Parliament and the whole country have
been about the health of our revered
President and our well loved Prime
Minister and we wish them both
speedy recovery and many more years
of useful service to our country.

SHrr N, M. ANWAR (Madras):
Madam Deputy Chairman I rise to
support the Motion of Thankg to the
Vice-President for his Address to the
joint Session of Parliament. Although I
come towards the fag end of this the
fifth and final day of this great debate,
I have nevertheless some twenty-seven
points which are quite new, But I
feel that within the fifteen minutes that
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I am now allowed, I must concentirate
upon the first point which I consider
to be the fundamental among funda-
mentals, namely, the security of the
State. I know that many leading lights
of Parliament in this House and the
other House have given expression to
their observations. Nevertheless, I feel
I have got a contribution to make
which, in a sense, will be quite unique.
I am therefore, reminded of the
wonderful couplet from Urdu poetry
which best explains my preface:—

= 250 ol2 Iyae 2 5yl W2 € (gl
~ 2 3l oS b ¥ shaoys 5 (F8e

FEIRE v T B R A g S
% ¥ IEAR FT a9 FATH AR Y 1]

Now, 1 do not want to cbserve any
raore silence and let me speak from
out of my soul for the good of my
sountry:

N hele ’J
$olsw olyd ey

W BRI R RPTe
o ol lee

arks Jae JiU ‘-'c"':
,‘u-'r a}le-u-e'te }
o Bays oSl kil

G ey S|
U S 6 5
2 oy i cqpae |
apde Lol 'y
o ol e
S B 9 S yepan &
Wy il )

o G .,Lt-lo U)"“‘J
e pylals S g
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{7z @t wgi T
T FER 37 &)
v g @ AR A
A o U
¥ ¢ miww ! oaE a
ag oy A g foraay
T AT T R &
g aEEt ¥
T @t 5% #T ari
LGiE AN C O CUE
¥Q TwfeEt § wwfa
g wmowmEl @
T guAnT a1 fae S
¢ feear  aven !
JRE It qF W
T et aEnAl ¥ )
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Madam, what is the summum bonum
of the Security Council debate that we
have witnessed these fourteen or fif-
teen long years on the Kashmir dispute?
I feel most disheartened to make this
observation, but nevertheless I have
to make it even if I should be in the
minority of one, to express my views
with courage and conviction and can-
dour. These debates which went on
for these fourteen or fifteen years have
revealed only one thing. As for the
spokesmen of Pakistan, right from Sir
Mohammed Zafrullah Khan down to
Sahibzada Zulfikar Ali Bhutto, every
spokesman of Pakistan has argued the
case like the most ingenioug cirminal
lawyer and got the accused away,
declared “not guilty” and, therefore,
not hanged on the gallows——thanks to
the Gentlemen of the Jury, the hon.
Members of the Security Council of the
United Nations. And what is our gide
of the picture? I am very sorry to
say it—but nevertheless truth some-
times is stranger than fiction and must
be faced, however bitter—I have to ex-
press It, and that is, right from Sir, N.
Gopalaswamy Iyengar down to Mr.
M. C, Chagla, the Spokesmen of India
have very brilliantly argued the case,
each more brilliantly than his prede-
cessor. But what is the resuli? The

t[ ] Hindi trangliteration.

|
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proof of the pudding is in the eating,
not in the apologies and consolations
that we have to tender unto ourselves
and comfort thre heart of the nation;
that is not going to remedy the situa-
tion; if anything, that will only mis-
lead ug further into a quandery. Un-
fortunately, Madam-and this is what
really pains me to say—it looks as
though we have deputed very great
gurgeons, and Mr. Chagla was indeed
the greatest of surgeons; congratula-
tions for his surgery, but what has
happened? The surgery was good, the
operation wag successful but the pati-
ent died, and died every time. Why?
What is this psychopathology about?
For that we must have to turn the
searchlight of introspection and look
within and find out what really is this
malady of the heart of the nation,
which has brought so much of world
opinion against our gtand.

Madam Deputy Chairman, I feel,
and this is exactly what I would
wish you to understand, that this time
when the patient died, lo and behold,
even our only veto power in the
Security Council, Russia, joined thc
funeral, and what is her funeral note?
This is what is really a very agonis-
ing reappraisal of our case in the
United Nations, before the bar of
world opinion. Madam, remember
that it is Russia that says this, not
the United Kingdom which has got
a historic role, not the United States
which has got an alliance with Pakis-
tan, but it is Russia which used veto
in our favour every time, which
places this verdict of world opinion,
this consensus of benediction, this
conscience of humanity against India
and Pakistan equally, and let me
repeat the observation that Russia has
made Dbefore that great tribunal of
world opinion:

“The recent events both in India

where ag a result of communal
strife Muslims were victimised,
and in Pakistan where Hindus

suffered from persecution, indicat-
ed again that it was mnecessary to

*
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overcome this animosity as speedily

as possible.”

This is the unkindest cut of all.
Madam Deputy Chairman, our country
whichkr has been preaching the highest
moral values for the world right
from time immemorial, our country
which has got the proudest, priceless
possession of spiritual heritage has
today got to take from the world
the elementary principles, the
A. B. C, of how best we have got
to be good mneighbours. I am very
sorry that the table should have been
turned against the conduct of India.
What a crying shame, my country-
men!
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I must say why this has happened.
We are proud that we have got in our
spiritual heritage guch basic virtues of
truth and non-violence which the
Father of the Nation brought to our
memory time and again and which he
bequeathed to the nation amongst his
most valuable injunctions. Neverthe-
less, I have to give expression to my
strongest feelings as a Muslim that I
feel most unhappy over the reports
that we have received from Pakistan.
It is a disgrace against Islam that
Pakistan should have even violated or
abused or dishonoured a single indivi-
dual no matter to whichever com-
munity he may belong. But, Madam,

as a citizen of India I feel equally
ashamed and I tell you that in our
country there cannot be an answer

for it even by way of retaliation, I
feel that there is no justification for
this when we are wedded to the high-
est principles of secularism and much
more than that to the highest spiritual
heritage of Hinduism; it is a cry-
ing shame that even a single indivi-
dual should have been touched, should
have been dishonoured, should have
suffered sacrilege. It was the “Times”
of London which said that the relations
between India and Pakistan hang on
a single hair, What does that wonder-
ful incident at Hazratbal demonstrate
to the world? Even for the single
hair of the Holy Prophet if there is so
much of sanctity attached which has
brought together as the rallying point
the different communities—not only
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the Muslims but the Hindus, the
Sikhs, the Buddhists and Christians of
Jammu and Kashmir—that only is a
lesson before the world that the Pro-
phet of Islam wants that not a single
hair of any mother’s child shall be
desecrated, shall be abused, ghall be
dishonoured. That is the miracle,
the message of this holy hair which
Kashmiris have unitedly observed
right through,

Madam, Pakistan is not the only
Muslim country in this world that 1t
must have to preserve the traditions
©of Islam. There are 30 or 35 Muslim
countries in the world where they do
not have this minority problem,
although there are minorities in every-
one of these countries, But if in Pakis-
tan they have got it, it is a crying
shame, and we have got to carry
conviction with the Muslim world,
some 30 or 35 members of the United
Nations, 33 to how Pakistan had gone
back on the highest principles of
Islamic equality and brotherhood and
fraternity. But that is no excuse for
India and particularly I say for the
leading lights of our Hindu communi-
ty who must be proud of the spiritual
heritage of non-violence that has been
‘bequeathed to us through the centuri-
es, that gives us no authority to see
that we should have to place people
belonging to the minority community
entrusted to their care in jeopardy,
their life in peril, their culture in
jeopardy ang their very property in
doldrums. Madam, there can be no
justification for it. I speak in the
name of humanity, and I am sure
every good Hindu will certainly agree
with me that the remarkable thing
which delighted my heart in spite of
the holocaust in the sub-continent of
India and Pakistan was the report, that
I had from many, many quarters, that
there were Muslims in Pakistan who
even gave up their lives in protecting
the honour and security of the Hindu
minority, That is the true religion
of Islam. Equally in our country
there are many who belong to the
different communities, the Hindus,
the S'khs, the Christians, the Jains,
the Parsees, and the Buddhists who
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went to the guccour and help of the
Muslim community in distress, and
that stands to the glory of our spirit-
ual heritage.

Madam Deputy Chairman, I am not
able to understand with what justi-
fication we call ourselveg a civilised
society.  After all, what is this State
for? When man emerged from the
beast—it is not that I believe in the
Darwin’s Theory of Evolution but I
speak from the History of Man—he
ordained through the machinery of
the State for the good conduct and
belraviour of the society, to protect
his person and property, and entrus-
ted the powers for the elementary
discharge of law and order to the
government; and when that first
fundamental gecurity has been violat-
ed, transgressed, I believe that we
cease to call ourselves, whether in
India or in Pakistan, a cultured socie-
ty or a civilised State. Indeed, we
have behaved worse than criminal
tribes and betrayed the culture of a
vulture, Pakistan may glory in the
name of Islam but, believe me, no
country in the world has done greater
hrarm to the glorious heritage of equa-
lity, brotherhood and fraternity that
Islam has preached than what Pakis~
tan has practised. The Hindus live
only in one country and it is the great
country of India, and if the Hindus
are not able to demonstrate those
highest traditiong and ideals of Hin-
duism which we have seen through
the centurieg in their  spiritual
heritage, they will cease to be Hindus
and they will not be able to proclaim
from the house-tops the glory of
Hindu culture and civilisation. This
is what we have seen in the carnage
that has occurred in the three hundred
or four hundred wvillages of West
Bengal. Believe me, I feel very much
agitated over the tragedy that has
happened all over the sub-continent
of India and Pakistan and wonder
how we can account for this tragic
thing

I was applying my mind a lttle
seriously as to the reasons why such
a tremendous tragedy should be
occurring in the sub-continent every
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now and then, killing the innocent
lives of the minorities. (Time bell
rings) Excuse me. I have got plenty
of ideas. Just give me ten minutes.

Tae DEPUTY CHAIRMAN: Then
you will be keeping out someone else.

SHrr N. M. ANWAR: 1 am having
quite a serious point.

Tue DEPUTY CHAIRMAN: That
would do. You said that you woula be
finishing it in fifteen minutes but you
have taken seventeen minutes.

Surt N. M. ANWAR: [ have to say
one thing. After all, when 1 listened
to my good friend, Mr, Mani, yester-
day demanding that we must quit
the Commonwealth, the British Com-
monwealth (Interruptions) I felt very
sorry that he, an Independent Member
that he is, should have come forward
with that suggestion, Commonwealth
membership is not like his member-
ghip of the Chelmsford Club.

Surt A. B. VAJPAYEE (Uttar Pra-
desh): It is worse than that.

Sarr N. M. ANWAR: I tell you,
Madam, that I am very sorry that Mr.
Atal Bihari Vajpayee, for whose intel-
lect, I have got the greatest apprecia-
tion, should have surrendered to
emotions and come round fo this
view. After all, if you want to sug-
gest that our country must leave the
British Commonwealth of Nations we
are only playing into the hands of
Pakistan and thereby even alienating
what little sympathies we have in the
British Commonwealtlky, which has
stood by ug in our crisis with China.
Is that what we want to achieve for
our country? Despite all the diffe-
rences that we may have for the
moment with the United Kingdom,
that wonderful island of Cardinal
Wolsey hag got still millions of les-
sons to teach us in the arts of diplo-
macy. That is cold-blooded logic,

ANx Hon. MEMBER- What is that?
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Surt N, M. ANWAR: We are still
in the nursery school in the arts of
diplomacy, and of seasoned states-
manship. We have yet to learn and
practise the way how best to convert
enemies into friends. That is the
point that we have to learn. (Inter-
ruptions). It is not a reflection upon
anybody but I have got to tell the
truth. I have got to warn my coun-
trymen of what is going to befall them
if this is the kind of shadow-boxing
and soap-box oratory which some of
our naughty boys are displaying from
the Chowpathy Beach.
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Sur1 A. B. VAJPAYEE: Chowpathy
Beach?

Sart N. M. ANWAR: And 1 can
understand

Tue DEPUTY CHAIRMAN: Mr.
Anwar, give the truth in a nut-shell.

Surt N. M. ANWAR: Madam, I am
only sorry that I have no time but
this is tlre point that I make. Is there
not one single seasoned statesman of
the calibre of Sir Stafford Cripps in
this country of 450 millions

AN Hon. MEMBER: Plenty.

SHrr N. M. ANWAR: . who
can convert an enemy into a frierd
in the middle of the conflict ag he did
during the second world war and
during our Independence struggle?
We have got enemies on two fronts,
and very few friends left. And we
are having politicians to the north,
to the south, to the east and to the
west, from end to end, of the Himala-
vas, who have kindled the flames of
hatred and set the Himalayas on fire.
And what is going to fall upon this
country if the deadly lava of fear and
hatred, instead of milk and honey of
love and goodwill, flows down the
Ganges through the sub-continent of
India and Pakistan? I shudder to
imagine the horrors of the morrow.
People who have been preaching
world peace have got to understand:
that it ig much more difficult t¢ main-
tain peace. It is infinitely much easier
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to kindle a war. Any devil can do that.
We are already sitting on the edge of
a volcano, We therefore want that
there should be g Sir Stafford Cripps
from amongst our countrymen, who
can go and see that we can at least
try to get Britain or the United States,
or (Interruptions) both the powers
on our side, -

Surr A, D. MANI (Madhya Pra-
desh): What has happened to your
polnts’ |

|

Surt N. M. ANWAR: I am very
sorry that Mr. . .. l

Sert SHEEL BHADRA YAJEE
(Bihar): It is Sir Stafford Cripps who
divided the country and created the
fwo-nation theory.

SurI N. M. ANWAR: I am very sorry
that today there is no Mahatma
Gandhi, with his truth and non-viol-
ence, with his ideal of secularism,
living in our country, but Quaed-e-
Azam Muhammad Ali Jinnah’s two-
nation theory seems to have captivated
the imagination of the sub-continent.
Are we to play into the hands of
Pakistan? Are we t{o maintain our law
and order situation in accordance
with what Pakistan orders about?
That is something of a crying shame.
We have still got greater virtues of
law and order in our country, There-
fore, I am most happy that one of
the wisest acts of our Prime Minis-
ter—— and I must pray that he lives
long and gives the best of his ser-
vices still in the year to come to the
country—was when he deputed Shri
Lal Bahadur Shastri to Srinagar to
bring about a solution of that most
explosive issue of Hazratbal, and he
deputed the right man to the right
place at the right time with the right
overcoat for the right solution.

| .
Sarr A, B. VAJPAYEE: And yours

is the right appreciation,
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Therefore, Madam, this was only
one miracle, and that Dbelongs to
the short man of our Cabinet . ..

Ter DEPUTY CHAIRMAN: The
time is up. Please wind up.

Sart N. M. ANWAR: And there is
another miracle which belongs to the
tall man of the Cabinet, Shri Gul-
zarilal Nanda. After the event, he
rose to Himalayan heights of courage
in trying to see that the mischief was
nipped in the bud and he brought
sanctity and glory to Hinduism. He
brought also grandeur for the cause
of secularism at least' by irying to
prevent the carpage and holocaust
from spreading—better late than
never,

I have got one point which I will
now finish and that is that, I want the

special status for Kashmir to con-
that

tinue  undisturbed. I know
many of our friends in this House
and in the other House plead that

Kashmir must be integrated in full
with India despite article 370 of thse
Constitution. But 1 tell  you, the
founding fathers in their wisdom
have given a guarantee that Kashmir
will be treated with a special status.

Sart A, B. VAJPAYEE: No, cer-

tainly no.
SevERAL OrposrtrioN MEMBERS: No.

Sarr N. M. ANWAR: Ah! Now 1
have got a reason to believe why it
must be continued, because of your
agitational attitude,

Sarr A. B. VAJPAYEE: Have you
seen the Constitution?

Sart N, M. ANWAR: Yes, I have
seen it and now I am also looking
into your own ‘constitution’ when I
am saying that.

Madam, why do I suggest that?
India and Pakistan have been charg-
ed with the same crime of communal
violence by the majority against the
minority, and have been branded as

Sgmt N, M. ANWAR: Thank you. i communaj the world over. whereas
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that lovely land that Nature has
created on the highest pedestals at
the foot of the Himalayas, Kashmir,
is the most eloquent testimony to the
ideals of secularism that the world
hag ever produced. I do not speak of
the Armed Forces there where natu-
rally you have got a preponderant
majority community from India.
But I speak of the State Government
of Kashmir and Jammu. At the
head of the State you have got a
Hindu as the Sadr-i-Riyasat. That
is the only State where—among all
our sixteen States—the Muslims are in
an absolute and preponderant majori-
ty, 85 per cent And what glorious
account they have given of Islam and

their secularism. In the Cabinet,
they have got the minority com-
aunity of 15 per cent in  absolute

majority seven out of twelve Minis-
ters. They have got the minaority
community in virtual power, in key
position and ip absolute majority in
most services. Moreover the Speaker
of the Assembly and the Chairman

of the Council and the Chief
Justice of the High Court
belong to the minority. In
ever so many walke of life, they

have got the minority community and
the majority community happily
together in joint enterprise. Even in
the Assembly and the Council they
are a considerable percentage. And
that is the kind of example that we
have to emulate in our country.

SErRT ANAND CHAND (Himachal
Pradesh): May I ask my hon
friend? Would that be abolished if
Kashmir were to be fully integrated
-with India or if it were to remain
as it is?

Surt N M, ANWAR: All  the
entire sixteen States should come up
to the highest standard of that
Himalayan State and we should
emulate the wonderful atmosphere
that obtains there where all the
communities have been living in per-
fect peace and harmony, des-
pite provocations from many  quar-
ters. Why do you want it? I know

!
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the intentions that prompt some of

our hon, friends to disturb the

balance of the population there; in
the name of integration they try a
major upset to wipe out the nobel tra-
dition that that Muslim majority of
85 per cent has demonstrated for the
preservation of communal harmony
in the most glorious and unique man-
ner which Mr. Atal Bihari Vajpayee,
leader of Jan Sangh, must remember
at least a million times if he is gincere
to the cause of secularism.

Surr M. RUTHNASWAMY (Mad-~
ras): Madam Deputy Chairman, after
the hurricane of Mr, Anwar’s elo-
quence, my speech may appear like
a wet blanket because, with all due
respect to the Vice-President who
delivered the Presidential Address
this year, I look upon it as an un-
inspiring document. It looks as if it
had been produced by some secre-
tariat official. One indication is the
numbering of the paragraphs in the
speech, as if it was a memorandum
submitted by somebody in the secre-
tariat. And the Bills that are to
be introduceq in the course of the
next year are also an uninspiring lot—-
amendmentg to a number of Acts al-
ready in operation not dealing with
any great subject of political, ad-
ministrative or economic reform. It
looks like the statement of a captain
of a ship in the doldrums, of a cap-
tain who looks back with sorrow at
the storm through which he has pas-
sed and is looking with despondency
upon the future course of the ship.

Take first the matter of agricul-
tural production. The Address notes
that there 13 a fall of 3.3 per cent, and
this lag in agricultural production is
atiributed to bad agricultural seasons.
It is like a bad workman quarrelling
with his tools. Bad agricultural sea-
sons or fallure of the monsoons is a
fact of life in India; these monsoons
or their failures have been facts
throughout the course of Indian his-
tory, How did the former rulers
face the passibility of bad agriculiural
seasons? Well, they took precau-
tigns against the  failure uf the
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monsoons. The great Chola and
Pandyan kings built a large number
of tanks which served as reservoirs
of water and thus provided for the
time when rains might fail The
English proverb is ‘saying for a rainy
day’. But we do nothing to save for

the rainless days with which we may
be faced,

Ags regards industrial production
there has been a slight increase only
sbout 9 per cent. And may I note
the singular absence of figures in
order to support the statements in
the Address? 1In paragraphs 4 and
8 we read a number of vague state-
ments but nothing substantia] in the
form of figures to support those
statements. Where the Address deals
with the past, it speaks of shortfalls
and lags in production. Where it
speaks in the future tense about the
future it indulges.in vague hopes and
expectation.

The one bright spot in the Address
is the reference to the appointment
of a Vigilance Commission. The
Vigilance Commission is not the one
that we expected, not the Ombuds-
man for which the Swatantra Party
has argued, a commissioner of citi-
zens’ rights, a Citizens’ Commissioner
who would listen to all the grievances
of citizens against the Government,
egainst members of the Government,
however highly placed they may be.
A citizens’ commission would be
endowed with powers of initiative.
They would not wait as this Vigilan-
ce Commission would have to wait
for cases being brought by private
eftizens against this or that official.
A real citizens’ commission would
be endowed with powers of initiative,
of taking the intiative itself and in-
vestigating into any reported or even
suspected cases of corruption or malad~
ministration, and it would not baulk
an fInquiry into ministerial conduct.
It 1s all very well to say that Minis-
ters are responsible to a popular legis-
lature. But whey, the Ministries are
supported by such large and un-
wavering majorities ag the Ministries
in India sre supported, how can there
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be any hope of Ministers being
brought to the bar of criticism in
Parliament and of suspension by
Parliament? And I do not think it was
a very wise thing to appoint a Judge
to be the head of this Vigilance
Commission. A Judge is used to, es-
pecially if he has been long on the
Bench, to long proceedings, to a com-
plicated procedure, and he wants a
standard of evidence which cannot be
procured in these cases of corruption
and maladministration, I think a man
with wide administrative experience,
a man of independence and of judg-
ment, a man who knows the ways of
Government and administration
would have been a much better
head of this Vigilance Commission.
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In foreign affairs the Government
still sticks in the mud of non-align-
ment, and argument ig put forward
that this policy, this negative policy
of non-alignment, is receiving support

and admiration at international
gatherings and from Asian-African
countries. We are reduced to this

position that we depend for the en-
dorsement of our foreign policy on
these children among nations. We
are told that non-alignment is appro-
ved by the East as well as the West,
by the Eastern Bloc as well as by the
Western Bloc, The Western Bloe
approves of non-alignment because
worse might follow, worse might be
the alternative. They do not like
India to go over to the Communist
Bloc. And the Communist Bloe
welcomes noén-alignment because the
areg of neutrality is expanded, and
When the ‘D’ Day arrives, the Western
powers, which stand for freedom and
democracy, will be isolated, will
have very few powers to support them.

In this connection, much has been
said no doubt, about the Kashmir
question and about how it was dealt
with at the recent meeting of the
Security Council I join with others in
congratulating our representative who
put the case so well and so affably,
in striking contrast to his predecessor
in that position. On account of a
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certain attitude taken by the British
representative it has been voiced
both here and outside that it is time
Tndia left the Commonwealth, Now,
Madam Deputy Chairman, we are not
in the Commonwealth for the blue eyes
of British statesmen, nor even for the
blue eyes of the present aristocratic
Prime Minister of England. We are in
the Commonwealth because it serves
our interests to be in the Common-
wealth, because it helps our national
and international position, We are
there because it is usefy] to us, not
because of any ideal or any heory,
international or natiomal. And if the
British representative took a certain
line we may criticise it, but we have
no right to resent it, because one of
the principles and conventions of the
British Commonwealth is that each
member should pe independent, not
enly in regard to its national policy
but also in regard to its international
policy. And here I must deprecate
the action of certain Members of
Parliament, who have gone on a de-
putation to the High Commissioner,
waiting in hig ante-room in order to
convert the British to vur
1 p.M. point of view. Whatever cri-
ticism we may have to offer,
we must offer on the floor of
the Parliament and it is not in keeping
with our self-respect.

Surr M. N. GOVINDAN NAIR
(Kerala): He is entitleq to protest.

Sert M. RUTHNASWAMY: TSven
for that, to protest in the gnte-room
of the British High Commission is
beneath our dignity. It is not in
keeping with the self-respect of
Members of Parliament to go on pro-
testing to a representative of the
British Government in order to con-
vert him

Sart  BHUPESH GUPTA
Bengal): What do you like?
like Indonesia?

(West
Do you

(Interruptions)
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Surt M. RUTHNASWAMY: Do
what you ought to do, indulge in
self-respecting criticism from proper

place
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Ser; BHUPESH GUPTA: When the
cause is great one doeg not stand on
one’s prestige as Member of Parlia-
ment ...

(Interruptions.)

Ax. Hox, MEMBER: Ask him to
come and protest against the be-
haviour of the British . . .

Sarr BHUPESH GUPTA: The issue
was S0 Dbig that in that way they
behaved

Surr JOSEPH MATHEN (Kerala):
It was organised by the Communist
Party

(Interruptions.)

Surr M. N. GOVINDAN NAIR: It
wag his friends. We also joined them,

Sart M. RUTHNASWAMY: The
issue was so great that Members of
Parliament did a small thing.

(Interruptions.)

Sur1 BHUPESH GUPTA: All right.
We will find some other way, X
hope he will help and I hope he will
join, Madam.,

Surt M. RUTHNASWAMY: Gene-
rally our foreign policy has been pas-
sive, We are not taking the initiative
in a signal way, Look at Premier
Chou En-lai going from country to
country in Asia and Africa in order
to enlist their sympathy for China.
At this rate, with no intiative taken
at the Ministry of External Affairs,
with no initiative taken by our re-
presentatives outside, we ghall be left
in isolation. Already that is the aim
of the Chinese foreign policy, to iso~
late India so that it will stand in iso-
lation and when the ‘D’ day arrives
for the full-fledged finvasion by
China, India will, have no friends to
look to. Well, the foreign policy bf
non-alignment reminds one of the
mid-Victorian policy for which Lord
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Salisbury, the Tory Prime Minister,
was responsible—a policy of “master-
ly inactivity” and “splendid isola-
tion.” The isolation may be splendid
but it is of no use to our country.

May I say in passing, in this mat-
ter of foreign policy that we should
have a whole-time Foreign Mimster.
We all regret the illness of the Prime
Minister. We wish him long years
of useful activity as Prime Minister
but the Ministry of External Aflairs
is such a large Ministry, such an im-
portant Ministry, such a  difficult
Ministry that it cannot do with a
Minister who gives only half his time
to its business. Let him remain as
as Prime Minister having an overall
look over the several departments of
the Government but I think it is
necessary for the Ministry of External
Affairs to have a full-time Minister.
Six months ago I advised—it was
rather impertinent of me—the Prime
Minister to divest himsel? of the
Ministry of External Affairs and con-
fine himself, as other Prime Minis-~
ters @o, to vverseeing duties and
jurisdiction. Now that he has been
struck down by illness,—we are glad
that he hag recovered since—I hope
he will think it over again and 1
hope his colleagues in the Cabinet
will be able to persuade him to give
up this direction of such an important
Ministry and devote himself purely
to the strictly circumscribed duties of
Prime Minister.

Lastly, in this depressing document
we find no bright prospects of better
things in the future. It is not on
account of the incompetence of tne
Ministers, not on account of the
weakness of the present Government
but it is on aecount of the ideology
that they are professing, the ideology
of gocialism. It ig on account of that
handicap that the economic progress
has been so slow It is because ins-
tead of aiming directly at the promo-
tion of the national interests, they try
¢o promote the national interest, the
economic progress of the country,
through an ‘ism’, through an ideo-
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logy. No doubt there will be some
progress but that progress will not be
so great, will not be so rapid, as
when the progress is aimed at direct-
ly and straightforwardly. Both in
the international sphere and in the
national sphere what we want is that
the influencing principle ought to be
the promotion of the national inter-
ests directly and  straightly, not
through the medium of any ‘ism’
however celebrated it may be,

1256

st ey T Wt (dnw) - dew
fe@t Jcm, ag W aglw Ay
e aEe ® ufen T ¥ fay
az it 7% , F SERY auE e ¥ fag
g FE

AR q6ET e A WA qaw
FofreR IR T agy FoFT e
T AT e A 5 o e ¥
@ & 7 T, faorelt d&v oA o
TUPFTAL T T 3T & {7 qga F
wod fag § | AT SEd drawg
0 T IAATX § a8 AT TN @Y
g W I} FY IHg gH T § 1 of-
FeIX ¥ AR IC AET 6T A FFA,
qGIE frdt et & QT § F@r N
gFar &, f6 W9 w=ur g drgg,
sy A Fdfaa g, w8 -
w9 &< I9 § TNT Mg @ R
NEFMA & 9 NI & A, GerEr
AT §Y AT | SreEt # gaT §) uwn
2, wfe qiweT & HeT @Y I/
d7ed §, afcw # AR gEd S awgn
g q wrae W Iy awdy § WK T
o= Afew WA F W FEE grew 2
¥ TR FT N Y FE §

[Tee Vice-CHAIRMAN (SHr1 AEKBAR
ALt KHaN) in the Chair]

i F A § W A gk 8

ITF AR A X A e ¥ Afaw
%g WA § 5 A T mest Y wi
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[ st T arwi)
e IoF g @ agd @ Q@Y
i ot g & g ¥ fF oliwea Y
T FEAI AG qgAT, dAfn wie-
AEICFT AT F | G UF g F 7L
qe T FXT GT F areg TR
fe g A R wfvw A fF R
AR & 6R wleazax faar s
arfF dara T g, WX SUTETE]
Ty A FY FZ HieArsaT fEur W
®d ¥ AR 92 fear fa & qra T e
G UK A N F FE FQ ¥ AR
W TO% ¥ wiearsat I 5T 3% A
IR FIT g | @ & fF N
¥ UF IS GR 4 a8 99 T &
for e O foag ¥ 5 o
& qIrae oy Ay, W@ OSEL F
gheral o zad A ¥ a3
i Wi} W a0F W a9He F [e-
T ¥ W wiweI &1 IRAEA 3[r
qQr I wgfamg T Y, 9 a3
ff, ag & & A TR AR ITH TR
®FTIE ATE | At 37 frew A oY IR
g =@ fooy &Y o aifaar § oefn-
freem & a<s &, 3 g SFT =nfed

wWrag N g ¥ oF G WX
wW AT A o ¥ A e
gigq A Fmal & TR H, gEaR ¥
vafoaa sRfsds ®IT AT #Y
Frrdt T Ak ¥ 7wy g3 § Fy &
afFT 93 @ § wrw § 5 o9 i
®rE ffreee ar A1 ATERT @
qr T W  F A FHAT By A€
w4 W@ AT TG A I A LHF ¥
3T AT ¥ TIY A AT X q€ I
) ofe @ T awg § ? oW
TaHZ F AT F AT AFERT F AR
¥ 1€ T fagr mar @ @Y 7w STy
WA XM & FF TadiT FANR &, 9
@ F@ § ok 37 TR T} AP O
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gl | @Er T ag dar @ fe
ST AR FT ETF FIAT TE FC 30
§ fra®Y aog ¥ A el A g
Y § | AT T TR I AT
¥ JAEAE TN F AR oo
ATAT & A FIHT 7T ST § W A
gaRar § B 9% & saer agw w7
grar g | & g7 19 Y 3 5 A ot
¥ g o o T ¥ oqw @ g
T dfo TAe ¥5o F ATGET TAN
HFTST FT T €1 G497 W g a1 fwx
COIE I IS i C A S ST £
FEr § s g7 N T T TR
IO TG § A AR Y T FA X
fag AR ST # AT A @ ¥
fag o <@ & aifF o9 & B
# qA B TET O A A7 7 Fw
a1 g% forea aog ¥ wlw ¥ s
® ok A K ag J@ AT EN
fis o7 agw F oA WE AT TS W
w9 wR—fEw @a Tgw A w9d
aga 9 A7 W IEF WA Y To AT
Q1 H S afeqr frew A agw 9 ITH
4@ FOT {3 %o WA qT 1 WiE
wfed TgH A WA AT Y AL
1T I IFT FAT TEAHE F TRITT HY
7z faemew & s afed @
TIH AT WG AT AR g AT g ?
TAHET ¥ 99 ST TEH FT W&IF 47
AR I ATHRE § A Tl A1 AfF
TEET F FFA & Qa7 A GFAT |
afFT 2 § 77 s & FF o ol
F AT T AT F A gAR Fafre
T ARITT FATG A 0 § R g
ag A A B e WG
HR TETHe ¥ 979 WY TN § TR ATHE
¥ wrar ST wfET 98 TR S
T AR oF A WG &F A AR F
At AR rg e @ AR &
HHEGTT KT SACAl 7 RANT @
afF AT TgE ¥ AT A 0 d
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® T N A2 § T AT T N g
TR o Yo T far w1 d
w7 fiF 2 I F AT I35 To ¥ AW
Yo To WA IF § | WL Aafgw I
I T & IR ¥ agH A7 91T A
¥rd ot Al g ol

@F Ot & 99 oF a9 gF W
gt fF oo # 9 g qar diar § ST
w1 e Ty 1 ©€R & g @
gal FY ST @ 1 AfET qoe mEA A
¥ 0l i gfemr & g oam@ Wy
foaarger 7t fear fie doma @ W
oY 79X gat A WS 0 @ AR AG
9T qX & §9d & forg wg & e ?
¥ qgt T AGH AT FHT & T, TFH
o gar, @ swfdl & s
W A e iaee ¥ g W
L WS4 & Tfew 9g g fF o
§ wgw A wAY 9% T AR AEW wRa
qT T FT AH AT T AR A
T ¥ ot @R ¥ g § T3
qrar A I ) @ A oA 9
griF e g A fiag ¥
T ¢ TR A qFaE  dAgH 9T
&1 N SATET AT T | G TG §
WE F FAA I TGH o s /T A1
# 9T T 1 W B TR g
¢ g o 9 ¥ 9 g g
QAT FT AGH TFFE A SAT IH AR
agt ¥ fex oo § s S, a9y A
%y a% g WA [ 7 W
€ ¥ g Wa Wi ¥ T A/
AR FT GFd § WK 5 AN W
gL ¥ et wifed | & g9 awt
%7 FAT a8 grar § fF @9 | wge
7 & arar g fEwr g w3
qredt ¥ 1 gofie R ¥ RO W™
BIffRE@EIF@E RN
wS Aodt g @ gF @9 gy v
YR aEw ETg IW R A T WA
q¥ )
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a0 A & FIH F AR F v
T WREFEF AR AT
faforerg Ffmw o= faar § i 9aln
s Tifed 5 ag s Y 2|;w ¥
g T 7MW | AFFT g }|W F Fwe
WA B I § W TG g oA
¥ fag gl aF ¥ A FT TG
£ 3 7@ A § B & o) anmay fF
LA F X FA § I FE I@
FTIRAET AT | WMWY 39 ST AR
dqF AT H AT gAr g fr faeel #
¥ J¥ faomada wua e @ §
A AT F ATEEU § FIRR TN
Y E | A AT A w3 fag T
AT TR a9 ¥ fag g
¥ T3 T AR A IS Ty &S
g W =% foau gl i arat T
TR @ fgmaa §1 Ig @
T I BT F 9 § a1 TR
@1 T AR F E 1 AfFT A BR
B2 &rard §, St Yoo AT Y000 AT
R,000 To FT AFEW o § F g Y
T Y ThET AL FAT o7 § oHfFa
ATz e & fau 9 faeelt €1 wew
q¥r & | 99 7 faoelt ArgHE FR
& forg wndy & oY S% AW § FH Yo TWOT
Fe qed § aq WY IFET AT A&
T QT § | FEET TT 98 g § R
faeelt # Y B2 BR qATHHIA §, T 5
AITH T qTF SR A FH T §
a1 agt ¥ fEras quT qaTe @ 9% 8,
& 7 et ¥ faew & B a0 o
WIS WA & a1 q & | o 1|
¥ #1€ A gREd ® AU gEwa
e ¥ fag aaw w@ar @ #% S9at
e 3T qFon wew & fog F7aw §
o7 92 T A1 SNA, I g § Arrd
MA@ FfumagFam 3
are o § o W & o gw 3 0
& w3 & ade o , §F W
¥ TFT FIEA F AOW T g 0T ¥
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[t =7ey T qai]
I A1 &7 TELT § | A AT Qo TELS
¥ feae ¥ argde AN A7 Q@ W@
R E AR WA A A A
MEM ST R A GFIT R E 1 Lo
ﬁ%fm%  ANT 9,000 Fo F
/TEHT IT Qo0 Bo F A § WL R,000
Yo F ATZHF IT oo To F X § WL
w2 € fv T WL AN W oAEQ@
Wil &, aTedd qraTX 9 EY T A0 |
feg q@ ¥ FHr faafarer o)
QAT 7 F IY A P FLOTE
It <2 A X a4 ATy 0T oY AT
AT F AT & ATH G AR
& A1 3 A FY FA A IR A 0T
oY I Y e T A X T A
A AT F A T § P o ¥
WL FTEN § OF qF IR T T
o) Wy d9r @S FTOE 0
T g A & g Aew FEOE
fe o fafadte wefroe @aman mar § a8
¥ F X FA N TG qF INAT
B adm ! e fafsere s wEw
w e § 21 e faret & fagems w1
AT Y IuE Tk ¥ geETad Rt AR
fET 9 ¥ F9 FE § I ) I9 I
Y § I AT § AT IGA FIH qAA
W T & W TR 7 e e W e
I @ Fgewar g 5 a7 a7
1T HIY FIHT FY AL aIAT a9 qw
W OF S A, J T FQ@ G,
oo fodr @59, ™ ¥ A9 637 ¢ |

st M qUEd (AT W)
R T 7R, g qegafa #
o I Jrasgefy ¥ wfewor far
39 ¥ IR fred a1 ¥ &TOTC A AR
¥ o wro FFY i § 2 A S g5l
WTH F AT , I A fear
&fea R wfavmeT #Y @Y & a8
g war § fF WA I nAgR
FF AT Wiw T wT A G, S RN
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wOaA fred ara 9T § @ aE
53, 3£ a1 ¥ W o ad welY g
N E A Ay frow gra ¥
Y X ¥ AT ! 0F qh AN,
qHT AR WY AW F FO AR N
g F HEIT 737 @1, AR @l a1
T & % foedi § g ¥ 9 €1 Ty {
AT F AW gY@ A g wEQ
FEIAl ¥ IR TIX GO X@T | g
® art ¥ i wrf fes 7Y fear
2w &Y T4 It faw q% faw qEdr o
@ g 39T A A A I w15 s
7t frr | o O w4 T S W@y
7 FF AW A FAT & d A oAR
ATy §, AfFT Y 0= § I ay
T 1 G Y o AR Ty o @
& A o A wAHr g @ g, Ao
fee 3w & oQaT St & Al T
Fare et ¥ aX & T faaga W
®

fadw dfe & at & N s
qavaT SEH Sgiv a8 3.9 we frar f
qifeam # WX gAR gr g 3% A
& a1 A w1 N wwen § ag o aedt
T T A GAT Y | WL TH AL A
fader fife A1 F 7% 3G, T A€ & AW
Fr o Hify & sed mag € fF o
S i B L B I R 6 C i B A G
R s &) 1 A R wa e & S
g e ¥ Y 3 AR foow e
aret ¥ g Fr FrRaEy @y g 7
& snq A & g Tg, ¥ g8 S
¥ g @ fF Ot FY @ e
fog ®§ gav awear gifeer a1 § ?

T WEwNT AW TG T FE
AT 1 T AT F aweran el {0

oft oY@ wogfe : aw g @ ¥
gy e d@ R E O
/0 T FTATT A & A afr wE
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T fE e A AR AN P A | e F A A @ F IR e

WY OF qAG AT @Y §, o qEh
@ § AT 7 fak wawa gy § afew
gaq Aifear T o W ¥ it
oF Q¥ Aaeg & arg ¥ Afaar a9
WwHE WATGITMFATE
A AIAT I "I FIAT A § WX
FA ATAT F SAHT IS TR G §
#ifg =g fagr #v &, @ T A A,
w2 [y &), o Afqat 97 yeaaw
& foalr 57 3w ¥ word o & ¥ Wk
AN AT FT H1E AIAT T E W
wreg § & oF 99 w1 fam a )
F I7F W9 T2 & v o ¥ a9 9
6T & 7 F1 § 9 TATH 7Y ghav
e IW I AT AT AA § 1 IR
9% |1 ¥ 5r 1L O Arfay a@ T oy
§ fr ot agaer ® A & 99 9% @A

. foar s | f6T Y ag TR e

& £ 29 3T W g TTSTATE AT ATEX
g | TSER T A EhN & oAy
e, RN 74T IEATH A F@T AT
Y I G HIAT FTH AT §, THHT
T R A A T &, A qg Aifa
Y Ffr ?

ux AR A ¥ 37 w5 A
f5 ofy &1 I o T @ R
w9y T ? AT A W A W
2 5 gw wm ara ¥ Yewafefz 6
ST, AT BN W Jeqaw @ A
oI T g | § 9 wdET ¥
O TG T | JfFT T A WA
¥ T ERAT I ¥ ) 7 Y FAY
orY ¥, TR A A g 7 @ fawfady
¥ ¥ o <9 agh AT AHAT | Fro THo
oo w7 ¥gF 9 fa® wrar + fro uHe
¥eo ¥ JRAIT TG I TG g AT 47
qr W Tg %7 T 91 {5 Tw @w
AT | Afa 98 dto o oo ¥
T S Mg agl qwAr war v, ag

-

AT ) q3 3 YT A TAH @O FS
T g a7 "= AT A =g g &t
g faar 1 fe SR O wean g
a7 IFHY IATC F FAFAHE § FI7 AR
ST @ g @ T R T #
STAY A QAT | Tg AT R A H
LERCHE AR - IR MR GO
for sarfiort ¥ o 1 =19 A § St Y
faemy ¥ fa¥, So®) 717 79 92 ¥S
® qATH A ¥ fod &, Y fee 4
T "o gaeRe ¢ fee @ faa
Ty guAt T AT @ E T W w
[ F QX F g v § @ § w0
WEW 6 | AAAT § WIET 7

u fay Hify € AT ) iy ay
g g A gw & @@ g
T @l 9K ) OF qE AW ¥
g re g, AT A g R w7
EHH A ) T
T feage s @ & | @w AW
afre @ W o feggz ar R ¥ !
g 9% @ ¥ mrowy fadw A@fq s
wfowa & 5 oF a0 & g a A
Y & 43 § 97§ 9K @3 a7
aifFena & are qE F FTOW W L
§ 1 X ag wr agw 5 awR R
AEGH ®T T g TIFEE BT AT
w79 T g W wifRee w1 w9er
g T o & waifE 3 AW F A
fF Z0 AT qIAfGE AT ISET )
A AT T IR T @A
war & 5 a #Y ' H g v @
¢ v &3 wm=t = {99 1 gEfed
fadw Aifs & arr § frgy 9 a9 &
™ ANt w wfaw v € g gd
¥, T IR F ARG T R
&7 & FH TG A FEL {AE B
{31 U afE v ¥ I fad ar uix
o awAfar @I I S )
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[# M2 qewfc] -
T *Y I o #TwE § %7 9§ q) §,
JqwT AT AT o farw @ § T
T wEer g T g W ¥ W g
0 & wrr o o @y 0 iy
qg FEAT AE WAL W wAA w7 A0
T WX A v At R o am
¥ o e w9 @Y, oy e
YOI RE T OF T
T | A W W S oww ¥ fafe-
WTE9E FgaT §, € w9 W F fawely oY
wfEl ¥ ARN H AT Y AT I
o AR S §Y 39 AE qwar §
oy & g g0 f5 w qaanmEy
&7 70 9% AT AT § A1 Ww Sy
drafon = oo W §  SEn
QX WY GHYA FRIAET FAT AMEA
&, & fre gdf wfeea@ ® ST mISeR
& @ W@ E S ws gw [T
9 | IGFT 8T UF g7 aT g |
iy 3§ A ZW AF0 F FF Graar
q¥Tr {5 qffeq™ &1 gar I a7
AT ERT A1 & | gH AR B T
qiigs dax A1 W AT 9 agifE
a9 7F oY & afram ) TR 3
IaF! gu= § 7& wrar § fF 9 fggea
WY TR T F1E AILA § FIH ISR
W% gt T o FEfET Fegfet § 9o
N I G T T WA N, qEaE A\
® W=l A THEN el @Y ¥ L e
|Tq 9Tq gH AW HT AG A AT ST
aifgd fie 94 wifeeart ¥ o T &
¥ At & aerfas oifert § o waw
g £ 1 Ay § I famrs wraTe
g5 dt ¥ 1 il AR OF HEER § vy
T & FYTTAIT ATATAY T A7 T A
oy qr g & fr oot wifewar &
Wit WY T9 AR § WK T A AR
¥ ¥ o fr Qi 9N quer Ad @
1 o qrfeear #Y AR 4g 9T AT

@ & & fax AT gTC Ay A ok

President
qEt Afa gy o0 fE 95 N @
o B awifas wraar q@t afwer
¥ § SO i@ Sw ogwwe X WK
TG RAE NI F AT FN

THE VICE-CHAIRMAN (SHRX
Agpar Awr KmanN): Mr. Murahari,
how much time would you take?

Surt G. MURAHARI: Another five
minutes,

Tax VICE-CHAIRMAN (Smxx
Agpar Arr Knan): If you take five
minutes it is all right, we will
continue. Ofherwise we Wwill meet
after lunch.

st Wr¥ waEfe ;o g w
qiffea & AR § 97 99 AR
¥ ATHY FT GRAT FTAT GIT | 50 T
- § oY Fg FTEOCH g § qE OF 9%
IO PN I WA ARSI A
T OF aq™ fear f5 g A
fer A aifgd S gocaEw ¥ AT
gt Y 97 I & T | fomat fromm
o T OFET AT ed & fer RN
T wi WY T faor a1 AT H 9g
oY AR RN ¥, 4 I agl freae
o am O% frnd fF gt o g
qr 5 mEg S W g w7
A Ay frar @ § TR B e Wi
Qo flo FT A g7 @ § 1R arg &
SN ¢ AR AT gAY AT fHT 91C
g @ oam . . .
Serr N, M. ANWAR: Mr, Vicew
Chairman, Sir, I am sure and deflnite

that Bakshi Ghulam Mohammad has
not stolen the relic,

Sart G. MURAHARI: But I had
the suspicion; from the names [ heard
it looked as if Bakshi Ghulam Moha-
mmad, Abdul Rashid and all these
people were being named and these
names are very current in Kashmie
if you go today,
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W T TR
gur v ? . ‘ +

st i o gwe A, T
w4t {5 I Serg AR B wegH
R W A TN I e AR
1E I3 w1 AT F X @I far v §
Wifs TN g G g, 9 w2
¥ I UF A G T W R AR
T e TF FqrET A 0 | gad § aly
qraT {5 @eFT B T g

&Y sEwr I S0 9T w7
AW A T T W 4 AT AOD TN
¥ qET HIH 9 9T }

THE VICE-CHAIRMAN
AgRBAR ALl KHAN):

(SHRT
That is hig view,

&t a8 Ruglt: §Y ey w9
AT 9T SWFT TIGT TAT TR K@, g
g & g2 oa1 4t & 5 frawy
frorme fear & 1 i &% g
&% far &Y a7 § AR 5% feq § I AW
JATAT AT § )

ot SrEWE T T ] GaT q
§ crar S9N owdl g1 S A GeTEAr

g

Wt M3 weglk ;- gwm R wEm
3T AR 9EF qrEqE W ST A 9gr
T I WX S & A IIAT T 0 EY
g1 ¢ {5 famma fregar s ar st
M qEd FT F AR R F Frew
gt 7T &Y | 4 €t 9T, weead
g e i faw v @
T 99 GT § S9N g 99 anT
WifF 9T T I FTIT ® AT B
sREATREFEAH @
¢ Fr s A €, Wwww foaAt
N g A sa @ § 7
& s STgar @ ¥ fe feadt
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Y 99 @ § TR o
st e feng g X ou A F-
Tl g§ & A & IF QAT =g
fradl @ Fwfaay & X § A
iR arwifoar @ g, aad
wafeiny s @ § 1 9« ar
safecig @@a § A & w9 Al
s fa i QI Sy e T €4
oY ST X @ ¥ g oo fay 2w
TRsENrNaE o g1
FER W@=R ffem ) TS
FIG A1 A AT S FY g QA
g fe ag g% goar 9X &F T |
T qF W 9] SF TG F § a9
qE FG fI T agl g

ot ST It - ITET I
¢ W wo 9T F Hifg |

st MR qagh : a8 o g
qqT S | 99 98 Jad § a aReg |
T WAy Wl Ay §, wamfgg 0 W
i & T st dAem By, oY @
feoodm Fame § & a8 Ay &
fiT gg I8 gum-wafaw FQ@ §
for fergeam § s w1 9 fremr
smg, @ f6 a1 = {9 g @
grar & 1 oA AT Weera &7
ES(T § ITHT UG 9X AT F AT T
¥ 5 o 9 feemm am, g
o qriadt & ? ay agi ox F
T, TR T sTEE Y w9
AT gd g At )

AT FRFIRA TR\
AT A I T R 99w PR
FT FEEAT HTHAT ST TG FCT qF qH
g g § oo FTHTR & ar
F1E I FX IUFT F1E HOAT A
war g & at =g fF oA = 9w
HegedT w1 T Fogr fFar a1 ok
qerg A& § 1% w@T 9w aF o7 T g

-
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[+ Me gl ]

TITAT T WM ITHT Fe afonm
7 frre o fee W 999 99 ®
@ 7 | I GG G qF K 9fe
feafa §, st =gt 9 qLHTC § 9@ A~
faz 7 & Sgar agr ¥ ger & wiEy o
THHT I @A F wk W TGS
¥ifE FRE X Tar A wex €
fegerdt ¥ & agr fad qu W
g ¢ wifs q 9T A a wed
ETGEIRAT F AT | g FTEC H{
AT ST | AT SIEAE T TG FT W2
T Q@A &, WIS ¥ IR
g .
.‘ﬂQHoqtlolna‘t;tsaqmﬁg.
T &)

@ e Tt oqg geww
Y w1 ww wm @ E )

&t ot qagf @ @ ag W
X qET I IETE g WX IZ &R
gl I Aeli 4@ & A S9Er ger
T Tfgd 1 gwfay o & 70 f
at fegem § afdfefy 3 ooad
& 9T IS0 FY EF FATE N 0T A
Q% I AR ) AT AT 7Y WY
grar

ot e I gyma g
wgT 8 fr &0 EW P 0F
HT WA &y § @ 2@ § aqr
4 "7 R qfcare ¥ oy @ /7 ¥

it w8 wergfe : 7 33 9 |

ot awx afl @ FregITaA

§1eT, ¥ I«N [qW T ¥ faarw
WA F W ETY R

g faar omg )
&t N3 woghe: qw I &
WD, W7 M SEATH WA § )
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&t SEar T - § areaSa

qEE ¥ FE W E fF N wred A
TV s g I aa s R &

ot M weEf s § @ @ g,
T =TT §3 ATIC

ot wireE A q € HT A q v
ferean a=iY aTga w18 ST E OE ATIEX
ufemm & 0

Tur VICE-CHAIRMAN (Sery
Axrpar Arr Kgax): That is a very
direct statement,

SHRr G. MURAHARI: What I said
was that there is g rumour in Kashmir
that the Indian rupee is worth only
fifteen annas and one anna goes to
the B.B.C., whatever that may mean,
Bakshi Brothers Corporation or any-
thing,

Surr SHEEL BHADRA YAJEE:
The name of Bakshi Ghulam Moha-
mmad was mentioned by him,

Smrr G. MURAHARI: I am no
naming Bakshi Ghulam Mohammad.,
I am saying Bakshi Brothers Corpo-
ration,

Tee VICE-CHATRMAN (St
AxBar Arnr KuaN): 1 think the
name of Bakshi Ghulam Mohammad,
if used, will be expunged.

Serr N. M. ANWAR: It is not good
humour to depend upon bad rumour.

Sart G. MURAHARI: It is not good
humour either to go into a lot of
corruption in Kashmir, That {s oo
humour at all.

wfad & o® 7 7w f5 @
g ATHAT FT AT FE g AT & AT
THT IEEA1 AR | T8 IHTL TEA
fed M R T AT & A ¥ A
gTHI § A A AN AT § ST
g6 adreT Y &Y W ey Y Afew
R A I A d @ o
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g % AW [ w9 & faw @
Y9 qYET FT GIHAT FEAT WG0NT ¢ |
Ay I g AT Frog qIEf o
FER AT WY QUAT AT F47 ¥ A g4y
T Wifs a8 97 &1 F WY Swerw
wHT &7 WX W AT 17 T FT
@ § 72 3F § FT AT | WA 1T
RO 43X X TEF I, T AIGT wH
A ¥ w QI @ AT FEA )

THE VICE-CHAIRMAN (SHrRI
Axsar Arr KaaN): The House stands
adjourned till 2.45 p.m.

N The House then adjourned

o for lunch at thirty-eight
minutes past one of the
clock,

- —

The House reassembled after lunch
at foriy-five minutes past two of
the clock, The Vrice-CBARMAX (SHRL
M. P. BEARGAVA) in the Chair,

Sarr M. N. GOVINDAN NAIR: MTr.
Vice-Chairman, we are all shocked
at the recent events in Fast Pakistan
and West Bengal and also by the dis-
cussion in the Security Council.
Naturally in the discussion on the
Vice-President’s Address these sub-
jects dominated. I share the view
expressed by most of our friends
here about the treachery of our so-
called friends, UK, and the U.S.A,

In the matter. I also feel, as some
hon, Member has pointed out, that
we are having many troubles, Al

along the border from Kashmir ¢o
NEFA we are in frouble. I am afraid
we are developing a dangerous ten-
dency to live with our troubleg and
make it a part of our life. The other
day when Shri Mani spoke, he told
the Government that without a fresh
mandate from Parliament they should
not try to settle the Chinese dispute.
. What ig needed is not a fresh man-
date from Parliament What is real-
ly needed is a fresh effort on the part
of the Government of India to settle
not only the Chinese issue but all
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the disputes that we are faced with.
For example, for the last sixteen
years another issue in the South, in
Ceylon, is pending. Nearly one mil-
lion persons are Stateless subjects in
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Ceylon, They are all of Indian ori-
gin, Now, Ceylon is a friendly
country, No new trouble is being

created there but still you cannot

allow things to linger on like this.
So, my request is that we ghould
earmark 1964 as an year for deter-

mined efforts and fresh initiative on
the part of the Government to settle
the disputes that are still pending.

Now, coming to the Vice-Prasi-
dent’s Address, what I feel is that it
has failed to reflect the grave politi-
cal crisis in which we are, and also
to reflect the economic reality that
confronts this country. A tall claim
is made in the Address that in spite
of difficulties we are marching for-
ward through democracy to a socia-
list order. Is that the reality? During
the last sixteen years, I do not feel
there was a time when the man in
the street started doubting the efi-
cacy of democracy as he is doing
today. Now, the Chinese aggression
has done one good thing st that time.
The entire nation, irrespective of
political differences, stood behind the
Government to defend our country,
but even Chinese aggretsion has fail-
ed to end factionalism within the
Congress, the ruling Party,

Sert SHEEL. BHADRA YAJEE:
In your Party also there ig factiona-
lism.

Sarr M. N. GOVINDAN NAIR:
During the last one year, was there
one State where there was not one
crisis or another?

SHrT1 M. RUTHNASWAMY: Madras.

Serr M, N. GOVINDAN NAIR:
Since you are the ruling Party, any
crisis within your Party becomes a
State crisis. That is the difference.

Sext LOKANATH MISRA (Orissa):
They are responsible for the erisisin
your Party. You must hold them
responsible Por it

i
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Sgma M. N, GOVINDAN NAIR:
Now, look at it, Even this morning
we had to spend some time over
Punjab. I do not know  whether
there is any other subject that has

attracted so much attention of this
House as the affairs in Punjab,
Now everybody is agreed that all

is not well in Kashmir. It is not only
the Pak duplicity. ‘There the inter-
nal affsirs are bad and it is high
time that we find a political solution
to the problems confronting that
State,

Now, T will come to my State. From
Srinagar I take you to Trivandrum.

Smer M. S. GURUPADA SWAMY:
Why so down?

Ser1 M, N. GOVINDAN NAIR: Now
the other day Shri Mani pointed out
that in the UK, when a State car
was driven by somebody who had
no licence, the Minister had to resign.
Here in our State on the 8th Decem-
ber, a State car was driven by a
Minister who did not have licenca
on thai day.

Sert JOSEPH MATHEN: Was it
Mr, Chathan, who was 5 communist
Minister, who had been driving with-
out a licence?

4

Srrr M. N, GOVINDAN NAIR:
He is in the old world, He still
thinks that the communists are ruling
there. Wait for some time for the
communist rule, Now, it was such a
serious offence, according to parlia-
mentary practice, to drive a3 car
without a licence, 80 that there a
Minister had to resign. Here the
things are different. Not only that.
When the Minister drives the car
without licence and meets with an
accident, the Collector comes forward
with a statement that the driver
would be prosecuted, After a4 few
days the Minister himself admitted
that he wag drivir * the car. Now,

[ RAJYA SABHA ]
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what is the position? I do not want
to go into all the details,
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SHrt AKBAR ALI KHAN (Andhra
Pradesh): He has resigned.

Sart M. N, GOVINDAN NAIR: The
fact of the matter is that during the
last two or three months, the rule of
law has broken downm.

Sarr JOSEPH MATHEN; Question,

SRt M. N. GOVINDAN NAIR: Yes.
The Home Ministry is not functioning,
It was only two days ago that the port-
folio was handed over to the Chief
Minister. Till then what was the
position? The Home Minister was not
attending to ministerial work. He had
left hig official residence in protest and
he was staying elsewhere, Not only
that. Even the Congress leaders, even
the Chief Minister there is in a very
dificuit predicament. Hooligan ele=
ments are dominating the public life
in the State today.

Surr JOSEPH MATHEN: It will be
there as long as the Communist Party
is there,

SErt M. N. GOVINDAN NAIR: On
February 4, there was a reception or-
ganised to the Congress President,
Shri Kamaraj. Three thousand people
from Xottayam, supporters of the
Home Minister, came to receive Shri
Kamaraj and what they did both at
the airport and on their way back ls
all very well reported in the Congress
papers. The KPCC President wag also
there to receive Shri Kamaraj. His car
was attacked, Strong editorials have
been written. Now, the same people
got into the M.L.A. quarters, broke
open the room of an M.I.A,, manhande
led him, broke his watch, and took
away his Bhagavatd Gita. Then, a few
months ago, the KPCC wanted to
hold an election, They arranged =«
hall but unfortunately inspired by
some of the Ministers the whole hall
was occupied by people who had
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nothing to do with the K.P.C.C They
could not hold the glection, Of course,
you may say that it was a party mat-
ter, but all sections of people in our
Btiate protested against this behaviour.

Now, it becomes the common prac-
tice, Shri Kamaraj ig trying to mediate
and solve the problem. He hag been
flying from Delhi to Kerala, from
Kerala to Madras, then again to
Kerala; Ministerg are coming here and
going back. But the root cause of
the present trouble in Keru]g is
Kamadev. ! | |

Smxr A B. VAJPAYEE: Not XKama-
raj.
! |
Sarr M. N. GOVINDAN NAIR: How-
ever great Shri Kamaraj may be, he
cannot defeat Kamadev, and that is
the problem,

Sart JOSEPH MATHEN: Sir, on a
point of order, Last time when Mr.
Govindan Nair had been in Trivan-
drum, there was a controversy bet-
ween Mr, A, K. Gopalan and Mr.
Govindan Nair, and their followers
started all sorts of goondaism. It was
their Party affair. So we never inter-
fered, (Interruptions).

Surrt BHUPESH GUPTA: 1 would
ask Shrimati Bharathi to start 3 hun-
gerstirke so that he would stop inter-
ruptions. ‘

Sert M, N, GOVINDAN NAIR:
This is the level to which the Congress
factions in Kerala have fallen, He is
not worried that in the M.LLA. quar-
ters, an elected member of the Legis-
lature cannot live without the protec-
tion of the police, The Speaker had to
order protection. He wanted to go
home. He could not go in an ordinary
bus, Police protection had to be sent.

SHRI P. N. SAPRU (Uttar Pradesh):
May I know how are these things
relevant to the present debate on the
Vice-President’s Address? (Interrup-
tions). ‘

SL 1Y rERS. 1o9od ]
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An Hon, MEMBER: They are very
much relevant,
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Surr M. N. GOVINDAN NAIR: I am
very much surprised that an hon.
Member like Shri Sapru should raise
that question. (Interruptions). My
point ig that from Kashmir to Kerala
all the faction fights, that are going
on, are creating a threat to democracy.
You claim that democracy is progres-
sing in India. Unfortunately, even
though the form is there, because of
the factiona) fights . .

Tur VICE CHAIRMAN (Surt M. P.
BrARGAVA): Your time is up. You
have completed fifteen minutes,

Surt M. N. GOVINDAN NAIR: All
these interruptions have taken time,

Tae VICE-CHAIRMAN (Surt M. P.
BrARcAVA): Please wind up.

Surt M, N. GOVINDAN NAIR: My
point is, when such things are hap-
pening in the country, they undermine
the faith of the ordinary man in demo-
cracy. In a country where unfortu-
nately the opposition parties are not
strong enough to take over, the result
will be that people will lose faith In
democracy, and that will lead to dan-
gerous consequences. That is why 1
say that these internal quarrels within
the Congress Party are not merely a
party affair, but they are something
which will very seriously affect the
nation.

I want a few minuteg more. It has
been said in the Vice-President’s
Address that we are progressing
towards socialism. There cannot be a
more blatant travesty of truth than
this, I cannot understand how such
a statement can come in the Address
of the Vice-President. At Bhubanesh-
war when the ruling party metin their
Congress session, everyone was saying
that there was concentration of wealth,
The terrible concentration of wealth
in the hands of monopolies was one of
the themes on which there was a lot
! speech
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Sarr LOKANATH MISRA: Your
party’s inspiration worked there.

Surr M, N. GOVINDAN NAIR: It ig
not only our party. The develop-
ments of the last ten years have prov-
ed this fact. I request the Chair to
give me some time to prove this
point. It is not our party’s work. The
Government of India appointed a
Commission, the Mahalanobis Com-
mission, to look into the matter in
1960, Till 1964 the report hag not
come out. But we come to know that
it is alive due to certain leakages that
off and on come out in the papers. 1
think jt is time that the Government
appointed another Committee to find
out when this Commission will com-
plete its work. Anyway from the
facts, that have already been out, this
is clear. Exactly 20 families control
as many ag 1,073 companies with a
share capital of Rs. 352 crores and
with a gross capital block of Rs. 1,102
crores. This is 80 per cent of the en_
tire share-holdings in the country.

AN HoNn. MEMBER: What is that
paper?

Surr M, N. GOVINDAN NAIR: This
paper is called “Blitz”. Then, a small
coterie, representing a fractional 0'5
per cent. of the shareholding, ac-
counted for 56-5 per cent of the total
value of shares in 70 major companies
with a paid-up capital of Rs. 212
crores, the market price of which to-
‘day amounts to Rs. 417 crores. Even
within the 20 houses who control 80
per cent, of our industrial, commercia)
and trade economy in the private sec-
tor, one house alone—-whose name is
well known to the countiry and spe-
cially to the Congressmen—controls a
share capital of Rs. 108 croreg or cne
in every ten shares in the country. So,
this ie the concentration that ig taking
place and you claim that you are
building up socialism. Can you slan-
der socialism in a worse way than

[ RAJYA SABHA ]
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this? Why is this happening? It is
due to the wrong policies that are

pursued by the Government.
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In the working of these joint stock
companies the main source of re-
sources was borrowing, and from
where did they borrow? Here in a
publication of the Reserve Bank
“Irend and Progress of Banking in
India in 1960, it is stated:

“In the first five yearg up to
1955, roughly covering the First
Plan period, advances of schedul-
ed banks rose by Rs. 169 crores
of which only Rs, 69 crores or 41
per cent. was accounied for by
credit extended to industries. In
the next quinquennium bank cre-
dit swelled by Rs. 451 croreg of
which as much ag Rs. 342 crores
or 75 per cent. of the total consti-
tuted an increase in advance to
industry.”

That is to say, all the lcans advanced
by the banks, 75 per cent, went to
these big industries, As far a5 the
smal] industries are concerned ad-
vances to them amounted only to Rs.
35 crores or barely 6 per cent. Again,
as far as the credit to the rural sector
is concerned, rural credit was less
than 1 per cent. So, all these com-
mercial banks were financing these
industrialists. And you should re-
member that the small jndustrialists
and the rural population have not be-
nefited from this commercial banking.
Secondly, the LIC has advanced gome-
thing like Rs. 92 crores to these pri-
vate industries. Here 1 am reading
out not from “The New Age’ but from
the ‘Economist’ of London—

“But the argument most dan-
gerous to banks in the context of
present concern over the concen-
tration of economic pPower s that
five units control little less than
half of all privately held de-
posits. Again, 188 directors of
the top twenty banks hold direc-
torships of 1,100 companies, The
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Government will have to try to
convince its followers that the
growing share of the state-owned
banking sector, together with
legal curbs placed on bank man-
agements, can provide effective
safeguardg against concentration.”

This is the opinion of the ‘Econo-
mist', London. Ag far ag this can-
centration of wealth is concerned and
the role of the banks in this mat-

ter . . . 1

\“J !

THE VICE-CHAIRMAN (SHrt M. P.
Brargava): Mr. Govindan Nair, I
cannot allow you any further. There
are other speakers also,

Surr M, N. GOVINDAN NAIR: 1
only want this to be said please.

1L

It was a very good sign that 56 M.Ps.
of the ruling party signed a memoran-
dum asking the Government to
nationalise the banks in this context.
Again, it is a heartening thing that
eight provincial units of the ruling
party passed resolutions asking for
the nationalisation of the banks. Un-
fortunately, what is the Government
doing? At a time when in the whole
country there ig 3 cry for the nationa-
lisation of the banks, our Finance
Minister has permitted another foreign
bank to establish itself in this coun-

try.

Again, before 1 sit down, I should
be permitted to draw the attention ot
this House to certain very important
statements by some important persons.
One is our Finance Minister who has
already) given an assurance to the
banks that they are not going to
nationalise them. Shri C. Subrama-
niam, Minister of Steel, Mines and
Heavy Engineering, on an occasion
said that he was overawed with the
present cry for the nationalisation »f
banking., That is the opinion of Shrl
C. Subramaniam. Then, Shri R. Ven-
kataraman, Industries Minister of
Madras, was blaming the Reserve
BRank for not giving a free hand to
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these banks. On the one side, there
is a demand for the nationalisation of
the banks go that this kind of concen-
tration of wealth, that has happened
during the last ten years, may not be
there. On the other hand, here,
people in office like our Finance
Minister and Shri Subramaniam, and
people of influence like Shri Venkata=
raman who also hails from the land of
Shri Kamaraj, these people are put-
ting up a very different case, So, you
did not learn a lesson from the past.
The working of the last ten years has
proved that even though wealth is in-
creasing in this country, even though
the national income has increased, it
has gone only to a few people. Even
today there is 3 report in the papers
that Prof, Mahalanobis has pointed
out that the condition of villagers dur.
ing the last ten years has deteriorated
in spite of all your attempts. This
should have opened your eyes. But
you are not prepared to change your
policy and you claim through the
Vice-President’s Address that you are
progressing towards democracy and
socialism. I warn this House that if
the Government does not change its
policy, if it does not realise its mis-
takes and tries to chalk out g new
path whereby real democracy and so-
cialism gre strengthened. I do not
know what is in store for us.
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Thank you.

Sarr  DHANANJOY MOHANTY
(Orissa): Mr. Vice-Chairman, Sir, I
rise to support the mction in all sin-
cerity. I earnestly hope that onr
President and our Prime Minister will
soon regain the best of health and
vigour and guide the nation in its
march towardg the attainment of
lasting peace and prosperity. I pray
to God for that. At the same time, 1
appeal to all my countrymen not to
create unnecessary problems and
situations that would compel them to
strain their nerves during this period,
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[Shri Dhananjoy Mohanty]

Within the space of the last one
year, several events of historical im-~
portance have taken place in our
«country. I would refer to some of
them. The stirring Xamaraj Plan,
that prompted several of our leaders
to lay down their offices and encour-
aged them to work among the people
for the upliftment of the society, is a
very timely step to save the society
from the evils of stagnation corrup-
tion ang party stgifes. It will, I am
confident, create new enthusiasm
among the people end lend vital sup-
port to the Government to forge
ahead with the successful planning
and development of the country. I
will be failing in my duty if 1 do
not pay my tributes to Shri Kamaraj
and Shri Biju Patnaik, the real gpon-
sor of the plan, and also to those
leaders who by their high sense of
sacrifice voluntarily relinguisheqg their
lofty positions in Government and
have thereby created an unparallelled
record in the political history of the
world,

This wag followed by the most hear-
tfening resolution on Democratic So-
cialism adopted by the AICC at its
Bhubaneshwar session, the session
which has been so uncharitably
commented upon by an hon. Member
of this House. He has been shocked,
though not eletrocuted, at the dazzl-
ing lights he saw a¢ Bhubaneshwar.
He tried to estimate the cost of the
show but probably failed as it was
to him a show unimaginably bigger
than the biggest one his party has
ever had.

Surr LOKANATH MISRA: What
else eould it be?

Surr DHANANJOY MOHANTY:
His remark lacked a sense of propor-
tion, He should have known that it
was a historic durbar of the people
of India. The illumination was a
necessity, It meant busiress and no
show of light.

(Interruptions)

[ RAJYA SABHA ]
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Serr LOKANATH MISRA: In New
Delhi there is the durbar.
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Smrt DHANANJOY MOHANTY:
He should not be gurprised that the
power came from the mighty Hira-
kud Dam, the symbol of all achieve-
ments in post-independence Orissa.
The liquidated Ganatanira Party of
Orissa to which the hon. Member be-
longed, opposed the very construction
of this project tooth and nail.

Surt LOKANATH MISRA: I did
not oppose it at all.

Sarr  DHANANJOY MOHANTY:
Your party. They had once tried to
propagate

Sert LOKRKANATH MISRA: Sir,
you must kindly allow me. He is
making. a wrong statement. It ig not
I who objected to it.

Tre VICE-CHAIRMAN (Surr M. P.
Brarcava): But he has not yielded,

Surt DHANANJOY MOHANTY:

. that the vital content of
the water of the Mahanadi would be
taken out in the process of generat-
ing electricity and that this strained
water bereft of substance would be
released for irrigation which accord-
ing to their wisdom, would turn the
lang barren. The same party has
transtormed itself into the Swatantra
Party. But the same is the wine
though in a new bottle. They have
just started a wild campaign against

the proposed Tikerpara Dam, the
fortune-building project envisaged
by no less an architect than Dr.

Khosla, an engineer of world repute
and the present Governor of
Orissa; so also against the Paradip
Port. They even grudge the enhance-
ment of the grant that is made to
Orissa for this year of the Plan.

Serr LOKANATH MISRA: 1t is
purely a woong statement that he is
making.
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SHxr  DHANANJOY MOHANTY:
An allocation of Rs, 160 crores was
the original estimate which has since
been raised to Rs. 230 crores. There
has been opposition to that even.

Surt LOKANATH MISRA: Not
opposition; he 1is making a wrong
statemnent completely. What Thas
been objecteg to is that

Sari DHANANJOY MOHANTY:
I do not yield to these interruptions.
My time is short.

Peculiar is the conduct of such par-
ties and such representatives of the

people who are out to mar the destiny
of the nation.

The hon, Member should have ap-
preciated that the organisers of the
Bhubaneshwar Congress session
could make it 5 success at a mcdest
cost, perhaps the lowest of the
amounts spent in the preceding ses-
sions of the A.I.C.C. held elsewhere.

Let me next come to the most con-
demnable occurrence of barbarous
atrocities perpetrateq on thousands
of innocent Hindus in East Pakistan
and its natural reaction on this side
of the border. Many learned Mem-
bers have discussed this matter and
have expressed their feelings All
that I wish to say is to express my
deepest sympathy for the hordes of
horror-stricken people migrating into
our country for shelter. I thank the
Government for their kind attitude to-
wards them and I am grateful to those
States which have readily offered to
provide suitable land for their rehabi-
litation.

Despite all their wrongs the matter
was taken to the Security Council
by Pakistan. Thanks to Mr. Chagla,
the Leader of the Indian Delegation,
he could so ably put our case before
the Security Council. The only out-
cnme of the long-drawn debate has
been the discovery of the unseen
hand of the British, the creators of
the communal State of Pakistan, be-
hind all communal disturbances bet-
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ween the two States. They quitted
India but they are still lurking in the
pockets they created op either side.
Pakistan offers them the consolation
that their Indian Empire is not whol-
ly liquidated. We have to be extra
cautious in our future deal with those
who can so openly and undignifiedly
betray our sincere friendship at times
So crucial,
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The World has witnessed with what
a heavy hand our Government restor-
ed law and order and protected the
minorities in the disturbed areag of
Bengal, Should not Pakistan be made
to realise the true consequences of
their foul play? Time will come
when they will have to acknowledge
the soberness of our nation, which
they have so far misjudged or mis-
took for weakness or cowardice,

Among other matters of importance
it is gratifying to note that our res-
pected Home Minister has announced
his bold determination to root out
corruption from the administration.
In this context, I woulgq submit that
we should not go by the impression
that public adminigtration ig the only
seat of corruption. Corruption ig in-
creasing in our present day society,
due mainly to the fact that the so-
ciety is becoming more and more
money-based, Attempts should there-
fore be made to root out corruption
from the society as a whole. I hope
our Home Minister will appreciate
the spirit of my statement and would
try to root out corruption of all sorts
prevailing in the society as a whole
in the country a5 @ whole. I wish him
due success and I am confident that
he will get appreciable co-operation
from all quarters. 1 do not mean co-
operation in the form of speeches
made here or elsewhere by our friends
in the opposition, who make violent
and Dbaseless attacks on persong at
their back. They should remember
that such a conduct ig in itself a
corruption. I regret for such attacks
that were made today in this House
against., Shri Bakshi and Shri Biren
Mitra.
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{Shri Dhananjoy Mohanty.]

Now I would like to say something
about our growing population and its
impact on our economy. I am not a
scientist, nor an economist. I hope
ihe hon. Members of this House will
bear with me when I say that popu-
lation increases where there is
poverty. In rich families, where there
is plenty, the birth raie is generally
low. The first thing we need is food.
When we have plenty to eat, the
other conditions, such as health ana
education,  will gradually improve.
With diverted attention no satisfactory
achievement is possible, QOur Plan
aimg at all-roung development. It 1s
wisdom no doubt, but it should not
aim everything to come up simultan-
euosly. "W should give top priority
to agriculture and family planning.
Other subjects will of course receive
due attention or such attention a5 our
limited resources would permit.
Otherwise I am afraid we may lab-
our only to be jack of all trades

How to reach our target in agricul-
ture is a thing of primary considera-
tion I would request everybody to
think seriously over this matter. Let
us look back and see how far we
have been successful in creating cir=-
cumstanceg favourable for agriculture.
Except a litt'e provision for irriga-
tion here and there, and except pro-
ductlon of some chemical manures,
what else have we done? On the
other hand, we have devastated our
forests; we have neglected our cattle
wealth, and we have, directly or in-
directly, discouraged and weakened
the farmer in every way. We burn
the cow-dung and throw away our re-
fuses, We export the oil cake only to
import, at high cost, some fertilizer
plants and some chemical manures.
we go out for improved seeds and
modern implements. We do not pause
to think how many farmers of our
country could have the means to pur-
chase tractors as substitute for or in
addition to their bullocks. How many
of our farmers could afford to have all
the chemical manures they mneed?
What i{s our experience as regards cost

[ RAJYA SABHA ]

Address by Vice-
President

of production in gur mechanised farms,
wherever they exist?
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Let ug carefully gee what are the
real problems of our farmers, Weather
conditions being normal means to
have plough, bullpcks and manure are
the first thing they need. Then come
the means to employ the required
number of agricultural labourers for
the different agricultural operations.
These operations have to be carried
out at the proper time. They cannot
wait, and delay means failure ang dis-
appointment. At the same time, there
are not enough men available these
days to work in the fields though un-
employment is top high on record,
These unskilled labourers may be
skilled enough for agriculture, but
the modern amenities provided by
various industries have turned their
mind away from agriculture and
have been a great attraction to the
common man. In the absence of a
job in an industry, or in any concern
like the P.W.D, and the Railways
they prefer unemployment to work-
ing in an agricultural field

1 am finish'ng Sir. One finds tem-
porary employment in agriculture, or
seasonal emplovment. Moreover, he
has to labour hard quite exposed to
weather and that too for comparative-
1v less wages; but how can an agri-
culturist afford to pav more when,
under the existing conditions, the cost
of production is more than the price
of the yield? If we expect higher
production, the State must provide
certain incentives. The farmer should
be given a reasonable price support
or some subsidy, at least to the ex-
tent we can afford to spend on our
imports of food grains. Certain types
of work should be directed to be
closed-—the type of work which
attracts and absorbs unskilleq labour
—during the season of agricultural
operations, such as plantation, weed-
ing and harvesting so that the men
engaged there woulg return to the
fields.

T would now turn back to the basic
factor that I raised earlier. That is
about our cattle wealth. With our
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present resources we cannot think of !
mechanised cultivation throughout the
country. We may adopt if progres-
sively but in view of the length and
‘breadth of this country or sub-con-
tinent it seems to pe a far-fetched idea,
and I am doubtlesg about it that a
great majority of our farmers would
for many more decades to come cul-
tivate their lands with bullockdrawn
ploughs. Besides ploughing, for all
ages to come mankind must depend
on cows for milk which is so vital for
human life. I grieve very much to
say that this important aspect is al-
ways forgotten or neglected. We do
not have any respect for our old cul-
ture and tradition. I am sure, nv one
would boast or deny that India’s wel-
fare lay in the welfare of our cattle,
but what have we really done about it?
We have hardly two ounces of milk
per head while some other countries
have two pounds per head. We have
not been able to increase a drop of
milk though we are now in the third
year of our Third Plan. Have we
maintained or even found ag much
pastoral land as we need? Have we
ever thought of the fodder famine?
Do we keep any note of the wanton
slaughter of cows of excellent breed,
which have to play so vital a role in
our economy?

1t appears as if we all have forgotten
why Gandhiji refused to take cow’s
milk., Sant Vinoba has advised us to
take proper care of our cattle. He hag
not approved of the idea of mecha-
nised farming in India because it re-
places human labour whereas we have
a problem of surplus labour. Accord-
ing to him, it is no good aping Ameri-
ca as America has about 14 acres ot
land per head while India has only
three-fourths of an acre of land per
‘head. So cattle is a necessity here and
meeds all protection by legislation.
Let me read out a speech recently de-
livered by him in Calcutta. I hope
the House will give its dispassionate
consideration to it. It is a very short
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Tue VICE-CHAIRMAN (Surt M. P.
Buarcava): Leave 1t for the future.
Mr. Bhuwalka.

Surt LOKANATH MISRA: Mr
Mohanty made some charges and he
was not charitable enough to give
way.

THE VICE-CHAIRMAN (SHrI M. P
BrHARGAVA): I have called another
speaker.

Surt LOKANATH MISRA: Kindly
give me two minuteg only.

SHrr DHANANJOY MOHANTY: It
is a very useful passage . ..

THE VICE-CHAIRMAN (SErRI M. P.
BHARGAVA): You ought to have done
it earlier.

Surr LOKANATH MISRA: Mr.
Mbohanty says that my eyes were pro-
bably dazzled by the lights. In fact,
the lights were so dazzling that they
really dazzled my eyes and I do not
believe nor my party believes in
grandeur . . .

Tue VICE-CHAIRMAN (Surr M. P.
BHArGAVA):  Give your personal ex-
planation.

Surr LOKANATH MISRA: It was a
manifestation of grandeur at some-
body else’s cost, it was at the con-
tractors’ cost. He alleged that 1 was
against the Tikarpara Dam. I am not
alone against that dam. This Tikar-
para Dam would disclocate aboul six
lakhs of people, and to a question 1n
this House the Minister replied ihat
the scheme has neither been scruti-
nised nor has been sanctioned by the
Planning Commission, while the Orissa
Government have given the people
of Orissa to believe that the
sanction . . ,

THE VICE-CHAIRMAN (Sur: M. P.
Brargava): That was made very clear
in the House. You need nol explain
it.

Sart DHANANJOY MOHANTY:
That is not my point.

Tae VICE-CHAIRMAN (SHRI M. P.
BrARGAVA): Shri Bhuwalka.
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AT ArTe ¥o yATAF!  (wfz=sY
#NT) . ITYATEFY HEIGT, HIAAR
AFTATT ATAAT AT ¥ FT q7qIqE FT
ST ITEN(A & wHrawe o7 faar
¥, 3I9F 9AdT F@ ¥ fag & @ g
g1

TN R WA AIEGT A IR
fer ) Fga § fegear faar ok «=
€ ITN FTRHR, AT /T qifF=am
# qa% agd € wE gE 1 ¥ 9w
fawr & gy raar 7 w1 ¥ wow
ST & AFqT FA4 X AL AT AR
fraTe § ITRT WIOF QIAA AT TR
g

7 3 & A Ay ) gy q®¥A
¥ | wrgeady fafae Zfar, sweaed
TAWTH, FHERd GfAdt i
Frmgy fafaed Zfar & faar =@
¥ Afwar AT AT GFAT AT G FW
gare frafaat §, w=w ¥ Afawar
FT AAT IGT FEQ g w@ifF qa T
wizg § gg faare 4 gmEwm aw
IF T hg AT F Fw T § WK
Jav Sfs gHTT W FEE 2 1 AT
S w7 wWEER F 9§ /9 AV
fafam 2 1+ &% aga < Sww § A w7y
QT KT WIS HITH GTHA TGAT ATEAT 2
f§ 59 a% fafaed gfam adl &nit q
FF 3w & afq wfew 1 wEar ganr
Fraara qght § 78§ gFdr | gfaw
fagd @t gwR FESEE WX FfA-
afadty & g9 Feawd fafaedy g
g =fge

IR X1 FHA T AGTAT & AT
IFT WX 9T qF g A8 qQ1Y, q9
aF Jwfaq TIF H ovar Afewa
T fa0 ga@Fad sy 2 gl ;Y
FHAQY gl gy XK gAR 3T F
AT ALHT 1 WA FT AvRT fH )
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ot g9 TwY § T e a9aT § o=
T TUR a9 § oAl gWR @|
ge qEI JT 2, THHT FqT FIvO g ?
AL W &t TWIF T qe 9 71 qq
AfFT oot T W F g Wa Y
s f& Jed weam T g @
wfey fafaedy 3 1 agg s
¥ g oA weE) g TR
ML TH gAY Tfey i gwe WA
dfagar a3 |

fradr ar & wfady cfar 718
gy Wt ¥ = 5 qw Iy W
g A we F fer wmod @miw <@
Al § | AT e WS FfEey
gaTe § “fergeam’ | S R AW
wiieFs 39 SFR § -

‘adE & fau wgw @]

TT R W A g g9 &r
qEE § FAT A TS T 1 AR
qGgl HAUFT F) GAHTA  HTATE)
£ gmm fagrd & 1 oW oEF
@it & fad mrang, wre, faer,
TAFTT T g T R
FEal & gE | fammdi ®
fegm =@wr g f® afs 2
TE ¥ HEE Fedl Wl oAar
LS G BE (1 B B el T
qEEY T g STE W S
F mnr for qmeg @« ¥ F9
T § A quR F OAETE S
T A M T & oS ¢
TE @ AdeEs & W d
R F A FE TH WG
F WM FET TG T Q0¥
Foar g qu W F Aegw
Tga ST 1 qy w7 fEe
3T TG A F g4 qdM AT
ag wer g, f5q o) 3 9w
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QT F@T A FHTE W R
F geufz ggE@ grEaEt &)
g 39 HET gE | §EIT &)
qq fyaar mmamEr & Sd@ &y
TTATETAT § T= F fou gy
X & gfmfaa sweq N, "a
&9 @ R fax ‘gwm &
g & A M qQF AT
HETE &1 TAEASTAT ¥ qAY
& faa g1 9T & FIWA qI9A-
g gra g ? afz ‘weT &
oW ¥ TN F oz AT A aW
F FHEd A 9 AR 7g f4T-
7z awrfaxl & fao & v fzar
stte, @@ HY fageat #1 JaTEEr qv
At wre 1 g ogar 7

g yaeaT N aEr g o |

A 3|7 6 gurT vEer gwadig
QST W Y TE ®d BiEeft i
¥ fau w&r qar i fF gEd oty
QISET § T FT Y FOE F7 fgIr wr
T qF A TIICG AT A ITFRT
g T Ffemr g WiEw
it g% & 19 guf ¥ 99 93 FAT
¥ AT TIX GF U E | A 9889-
&R W, 3 FIT Q¥ A w0G @F g0 2,

D -9EE’-%3 W HIY 3 AT v ATF To
q8E3-5¥ ¥ @F M FT =qaedr ¢ |
Tt waedT H g0 gg mar § fv we
g WETRT g9 A€ q@dl T AN
gW JERT UF AW TG FA J AR
T Y FT AT WY | TEwe g
FHI7T AT § T ST WIATET q&AT
WEr g | TET & A A uF FUT
qy ATE ARAT TE AT 3 | OWHT ZA
¥ gargd ¥ zEifafeeei # ow
ngﬁfmmmw;ﬁs:
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“ALARMING GROWTH

Next to China, India is the most
heavily populated country in the
world. India has .o support about
14 per cent, of the v/orld’s popula-
tion with nearly 2'3 per cent. of the
world’s total land area. India’s
population was 236 million in 1901
and there was a rapid increase in
the subsequent decades It has been
officially estimated that the increase
mm our population between 1951 and
1961 (about 78 million) was nearly
as large as the increase (about 82
miHion) 1n the two preceding de-
cades. The present population is
about 440 million and it is expected
to jump to 625 million by 1976.”

adr HaeqT ® ogwre W AT AT
AT N TEEy guTe A ¥ fasread
¥ fa=rear =tier

IqRATERS AR, ¥ ;WOE "N
T FAT WTeaT g A} A7 77 @ 7€
TG FET F AT 0T AW AT ¢ iF
ZHI FTHTT N T AT FE AW AL
faar & 1 TATQ TagHe FT FIAT FH
faadt asit & arg g =fgw ar
I AT F qg G g @R 1 W
TETHT g GOF § ARl A1 FWI
2| o7 Sta A FIE FH FE@T GAT &
dY 3gH gear €1 @ g, I FE T
FIH Foal A0 g1 ¢ | Tg 89w
faT ¥ g & A& avFT ¥ A
Fg WA g fF e A aekt
FEFHFTULAAGT qoo HF =
HET AT 2 W 3 F JFAE & 8
W g2 #1841 FVAT ¥ A0 9%
qoo ¥ ¥ I FIH F HUIT AT & M
gz FW A TAEE T E ) HI
qoETe Wl goar w5 R & FEl @
T SuEr 2 A A TR &g
war &) e § ngaEe ¥ 9g faasa
w6 o S FIW g9 ¥ RN
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[5 WM. To o WAFHT

O Afgr I3 75 FL AT N g
FYY AMET 973 TG FT | AfFA
ZHIQ TAAHZT AT AF F1 A FH T
wr W ¥ 9z NF T I FH FGI
o7 TEY & AT siedt Ty FTHT FTFA
FI AT AT I AT E ) AL FTHCH
7z fawia & fx 73 39 9@ «1 I
g 0 AT A FA GG F AT(RE
JAFT TZA A FLAL

A T Y A maAer g w8
f& grIX agT 7/ &7 IUET AL FH
glar I 7 QT & W @I IR g
= 7Y 511 7Y & P awg ¥ fafew aame
N AT W I A G F AW A
TAFAIG FT AT FA@T 98 QT 8
FY FY gAR W F Agwrd A WA
@) § 9F 99 gW NG F7 ICH A
qA AT ] L WAl FY AwwAT FRE
T W oI AT qE YL KT AN
g W § g ¥ fadw e
fF ag woar ¥ we=r & FL |

ot 41z faq g9 gAr g
fafaeet ga =it a1 Y T FIT Ar
fo & g1 a9 & w2T 3T F FI&FA F
gz g | afww & g wemar fw
AMEE F7]T A F NG THT  HANT
arg & fomw w3 37 aq & Wia<
T F BT FY T AT | T § FYRF
FI AT FE ST T @9 T 2
ST qF ;A F T AT T TF LA
TEY ZETT ST ¥EAT € ME ghr #
s Wt wlfaw a9t 7 %7 9@ | ST IF
AT [ H Frer T3 a9 aF Far
qgY & AT & T aAT AGT & |

Q% WA I

w2 ?

T 9o
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ot WTTo ®o WATHET : [T THIY
e # 3T TN FTA F 477 8-
qEAT | WA T AP GHAIT
f& g F g g0 FTAW ZE sOIAT
at g T wwiEd 44T 1 3w AR
71 7g fraee & 5w faad sed
FIA HT FIWT IAAT we&T AW FY
TEA fAemy | & oAl JqE qqaar
g fF g g grar & g I @
AT E A I9F FA & YA FT A
Y gaar &1 997 Smar 2 4 A S
# Far g o samr fog a9 & sl
AN T ITEE 3T q IHA 0T F TEFET
FWA | A FF Araq AT & T AT
T F WA T AGH A W § Al
IAAT AT FH 2T AT | AT O ¥ /W
At 7% qds § fowe s agar
FIA & A I TE & F219 F A 9T
TE aE FY TSwiqar gt 21 qieg
FEFIT ¥ I 7y fgwilvw & f5 w9
TF a8 FA F1 A0 AW a9 aF
FraE e adl @Far & 1 Fg@
TAET S g AR 59 qF 9T #7 @
Y T ST a9 q@ g fEE |
1 GH TN FT qHT A

dradi a & 77 Fgar wweaT g
ff Fodar ¥ 99 & F@w §
QT F TAF F FI0, AT -8-¥ ¥2
ROAT FTH 7 @I & | BIT AR
AT B A Fe ag & = §
ITET FIAT | T YLFIT T FIC@IAT
FT QT 39 FT TG4 AZT FXAT a7 31 FY
FrE W7 TERE 4G W9 gFar 2o
THiee AL AT § WG 2 fr oag
FAFAT ¥ FT@E] F7 q79€ 39 FT
TS IE ¥ YA FR aIfF qW &
e F7 3ftT ¥ W} T AT AF |

i fogw fedl Fawa 7 ogy
Teae g1 S 9Y fora® T & F mow
WY T G AT E | e -
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|
WH W ogedr WS ET g Wi Ay
TeqEETF WA F AN F1 {57 € g
AFHE  TgEmEr T g AW fvm ag
§ T FF WD AT FIEET Ay,
I & Wg wgr 97 JFTAT TET ARATE |
ST AR FFT § AT SR TR ¥
AT F1 g € s fawm a7 ¥
AW THET 741 AW 57 /9 161 Y
HHT FAET § W FF AT A I ALY
it (5 497 7 957 F AR F1 TG ASAT
STy f5gaT 95 H Fawd ¥ wEAy
gt g | 3R TEaE ¥ g AR qEAHTT
AT AR T 1 AfFA s G & @
AT ST FTHTT H 1 T F1 AATX
T FTIATE! #1 SEN (AT g IR A
G-

34T frayr w7 gt e o &
T FT FAAT AT ATGAT | W@l %
¥ gRIST § oqEr aifEeae A oFde
qo AT 4 WX ferg WX 7 M &
qFaT & TEY W SATET AR Tl
g TET TEHETT FT AIAT 6T T 2
T gHR WEwAT 7 M &1 39
ART ST TF &F ASIT TG &1 97 aOF
T EAT i AL & qOhT & 1 d gy
FUSART T FAET IS & W gh
EAOCE S R G I G - S £
YOAT I5 & & % Fww &7 &
Grex T 1T & WX FF TF &} AR
@ qF T gfAar § g FE q
AEr g & AEr ®Aar F gw FHAR
e & 1 SfFT S gwr w8
gusl gu fawreET Brm ) ey
¥ ww ¥ fowfw ¥ ogw ww
AT T 38 FFIL F Fey A =nfew
foa® oz FAE g W@ | AT
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¥ 357 of FT ERAT GAT A1 a7 SF FHY
AR 3 ¥ 9F FIH AT a7 AT AMY
#1 8T qg A fafaed; 7 4w
(F7 w7 § Twar g f gz wiwar swr
9T . 7| 99 §RT AR, TG A
AW F oE¢ Wl ¥ wF sz fafdeds
gt & 391 g1 &0 o afgw w9
qT 3@T H ARG mEy § 1 awfww ®
qTH § faags se F fomt sod
g’ w3 &1 faigeq 2w @ s
x|

A A T e AR aw a
EFL G AT B fF TR T A 87
e~ H FH wEdrE fEar o
¥ oa fau e 2 fafawd) &
gaR 391 § 5 9% oW AW ¥ g
Tt F frar & 1 AfFw § I
WA OF GAE AT AR A A
g ¥ ST A aaw Ag WY
fey 90T #1 @Y 90 @G g A1
Y TG IR FI FT SATRT IATEH F7 &
AR 39 T 919 F) FqT T qo ATT
F AT TG AT AW F AE Y AT
AT N I AT JATX R IGE(
T F7 W F L F God1 1 A & |
T qfw 78 gar {F ww smma
FT TR AN Fg g & (% qE 9%
faer < &7 F1 FWE qGT P o
9 T Y 39 g 1 I g1 Al A
ar gk AW ¥ WY & wwdr g A #
&R G fqa59 7% % 52 79 19 91
TR g 47 701 JIF ZHIT Ta 1
W 9T | gEAT FE T U ] TEATT AT
qHEA FAT g |

Sart R. S KHANDEKAR (Madhyr
Pradesh): Mr. Vice-Chairman, Sn
I should like to thank you for giving

{ me this opportunity at the fag end of
! this debate, The debate is continuing
! in this House for the last three days
l and almost all the pointa have been

g o o fafaed g &
gRIr AfF F gX a8 ¥ Adqy a9 W
W FT Y AWGT I ¢ AT TR W
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covered by the hon. Members. There
is very little for me to dilate upon
but I will be failing in my duty if I
do not express my views on this im-
portant occasion. Therefore, I will
seek the indulgence of the House for a
few minutes.

Sir, it is almost customary nowadays
that every year the President addres-
ses a joint session of both the Houses
of Parliament and a discussion on that
Address is initiated here on the reso-
lution moved by one hon. Member and
seconded by another. It gives us an
opportunity to take stock of the situa-
tion and have a look over the events
of the year that has gone. It also
gives us an opportunity to look ahead
for the year that is to follow. It is
a sort of Profit and woss Account of a
firm,

[Tue DEPUTY CHAIRMAN in the Chair]

Madam, the Vice-President has said
and rightly said that in the year that
has just ended the Government and
the people of India nhave had to face
problems which were vast in magni-
tude and complex in character, but it
{8 difficult to agree with him when he
says that in spite of Adifficulties and
distractions we have continued to
move forward towards our objective
of a democratic and socialistic order
at home and peace and co-operation
in international affairs. Internally, at
home, we are not clear about our ob-
jective as yet. Although there is much
talk of democracy and socialism and
a resolution defining the objectives of
democracy and socialism has been
passed by the ruling varty at its an-
nual conference, real ocialism is far
away. The basic principles of social-
ism have not been implemented., nor
is there any seriousness on the part
of the Government to bring it in the
country. Internationally also the two
powers, China and Pakistan are creat-
ing problems every-day and endanger-
ing the peace of the world.

Madam, the mid-term appraisal of
our Third Five Year Plan is a valuable
document. This Houre is going to die-

[ RAJYA SABHA ]
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cuss it extensively. Hence, it is not
necessary to go into its details. It is
enough to state that it is a revealing
document which shows that our plans
are in doldrums, Production instead
of increasing is going down every
year. Agriculture has suffered, it is
admitted, but even in the basic indus-
tries also there is a substantial lag
in production. The mid-term apprai-
sal, on page 70 observes:

1298

“Over the Second Plan, the index
number of agricultural production
increased from 116'8 in 1955-56 to
139-6 in 1960-61. In 1961-62, the
index rose to 141-4, being the high-
est recorded so far. However, in
1962-63, according to the provisional
estimates at present available, the
index fell to 136-8”,

The report further says at page 120:

“Industrial production in the first
iwo years of the Plan recorded
moderate increases over the preced-
ing years. It showed an increase, as
represented by the index, of 6-5%
in 1961-62 and 8 0% in 1962-638 (base
year-1956) as against an average
increase of 11% (base year—1850~
51) envisaged in the Third Plan.”

Madam, the Vice-President in para-
graph 7 of his Address states that des-
pite these satisfactory irends, the over-
all rate of economic growth has lag-
ged behind the Plan t{arget, This is
mainly due to the shortage in agri-
cultural production which in 1962-63
shows a fall of 3'3 per cent. The Pre-
sident ascribes the fall to the succes
sive bad agricultural seasons in the
course of the Third Five Year Plan,
but T submit that it is not correct. The
reasons are far different, and must be
searched elsewhere. In the first place,
there is no deflnite agricultural policy
ag such. We laid emphasis on agri-
culture in the First Five Year Plan
In the Second, we totally neglected it
and we laid greater emphasis on in-
dustry. The net res'ilt was that agri-
culture suffered a set-Fack. By the
end of the Second Five Year Plan, we
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could not achieve ihe target fixed of
100 mullion tons Even after two
years of the Third Five Year Plan,
this target of 100 million tons is far
away There 18 no guarantee for the
price of the agricultural produce Land
reforms have not heen implemented
sincerely They are worked out more
to avoid real issues than to implement
them 1n right earnest. I know in my
State a very low percentage of land-
less people might have got land con-
sequent upon the various land .eform
measures On account of corruption
and red-tapism agriculturist could
not get money and materials in time
to use In spite of big irmgation pro-
jects, land has not been properlv uti-
Lised as yet I remember Mr N V
Gadgil—I stand to be corrected 1f this
statement of mine 18 wrong—once a
Minister 1n the Government saig that
we were having big irrigation projects
throughout India but the people were
not prepared They would have to
be taught the methods of wet agricul-
ture So far, our agriculturists have
been used to dry agriculture and they
will take some time o get used to wet
agriculture and its .echmique There
are no agencies to educate them m
this way There 1s a lot of surplus
land yet lying unutilized In my State
there are lakhs and lakhs of acres of
land lymng waste n th- bed of the
rivers in the shape of ravines and
forests also The ravines must be
levelled and this land should be uti-
lised for intensive agriculture They
are good and fertile lands  Concert-
ed efforts have to be made to improve
the vast territory of land which 1s thus
lying unutilised Unless there s 2
sound agricultural policy, I am afraid
we will not be able to achieve self-
sufficiency 1n agriculture L

India, Madam 1s said to be a pre-
dominantly 'agncultural country but
1t 1s a paradox that she 1s not self-
sufficient 1n foodgrains and she has
to mmport millions of tons to mamntan
buffer stocks India being essentially
an agricultural country, her entire eco-
nomy depends on the price of agri-
cultural products During the harv-
esting season the 'mddiemen and the

i
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traders corner all the produce at cheap
rates because the agriculturists are 1n
a hurry to dispose of theirr produce
They want money early and they have
no space to store their produce Hence
they sell at any price available to
them, which 1s a meagre price or some-
times the lowest price As soon as
the whole of the stock 1s thus cornered,
prices begin to rise to the detriment of
agriculturists and the consumers, and
the whole of the profit goes into the
pockets of the middlemen and trad-
ers These rising prices have a direct
effect on other commodities In a sur-
plus State like my State rice and
wheat are sold at unimaginable prices
The Government have failed to check
the rise n prices The only sowution
1s to take over the entire trade 1n
foodgrains in the hands of the State
and eliminate speculation and profi-
teering If the Government 1 unable
to hold the prices of agricultural com-
modities, 1t cannot control the prices
of other articles of domestic use Ag-
ricultural commodities are the basic
commodities in Indian life In spite
of the larger release of foodgraing from
Government stock, the setting up of
additional fair price shops and the
opening of consumer co-operative
stores, the Government has failed to
hold the price ine In a 1ecent month,
the prices of all agricultural commo-
dities went up by twenty-five to forty
per cent without any apparent reason
The man 1n the street has become des-
perate and says that the prices have
touched the peak and that it 1s not
possible to pull on and meet the ex-
penses with his meagre income

Madam, the Vice-President has re-
ferred 1in paragraph 13 to the coming
mto being of Legislative Assemblies
and Ministries in many of the States
I do not understand why a small ter-
ritory like Goa, Diu and Daman should
be kept as separate entity as vet The
people of Goa have unreservedly given
their verdict in favour of 1ts merger
with the neighbouring territory of
Maharashtra There 1S no justification
for keeping them as separate States
with separate Assemblies and Council
of Ministers It 1s 3 waste of public
frads  The sooner they are merged

1300



1371  Motion of Thanks on

[Shri R. S. Khandekar]
wih the neighbouring territories, the
better it will be.

The Vice-President’s reference to
the Chinese threat and the absence of
any 1ndication to take further steps
is the most disappointing feature of
the Address. The Chinese threat conti~
nues and there 1s no certainty that
they will not give another thrust like
the previous one. There gre assurances
given now and then that we are mak-
ing adequate preparations but unless
we are determineq to take back the
lost territory and have the aggression
vacated, no amount of preparation will
give that moral boosting or courage to
our Armed Forces which is so
essential today. We must categorical-
ly declare that we have to take back
the territory under Chinese aggres-
sion. For that atmosphere has to be

created. But our past experience 1s ‘

that dampening statemenis are made
now and then. The emergency is mis-
used and the first voluntary outburst
of public enthusiasm and co-operation
has been wasted. It could not be pro-
perly utilised. The emergency, De-
fence of India Act and other provi-
sions were used more to strengthen
the ruling party than the nation. To-
day there is inertia in the public.
There is no enthusiasm and a feeling
of desperateness and frustration is
enveloping the country.

It is a good thing that a reference
to the gassassination of President
Kennedy is made in the Address. In
his death India lost a genuine friend
and the world a great champion of
peace and amity. But I am pained to
observe here that when many of the
heads of states had assembled in
America for the last rites of Presi-
dent Kennedy, India, whicl claimed to
be so friendly with America, was
conspicuous by the absence of her
head of State, Was it not possible for
the President, Vice-President or the
Prime Minister of India to go there at
that time and take part in the cere-
money when for much gmaller
unimportant occasions our dignatories

and |
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are found flying here and there? 1
think it was a serioug lapse on the
part of India.

1302.

Much Iras been said in this House
and in the other House about Pakis-
tan’s intransigent attitude towards
this country in solving the basic pro-
blems that confront both the nations.
The situation has been aggravated
more by Pakistan’s illegal treaty with
China, by which Pakistan has ceded a
great chunk of Indian territory to
China. Pakistan has so far failed to
stabilise democratic forces in her own
country and her people are groaning
under the weight of dictatorship. She
hag failed to solve the pasic problems
of her people and in order to divert
the attention from guch problems the
communal bogey is created now and
then. China is also indirectly helping
Pakistan to upset the democratic
development that has taken roots in
thig country, but the greatest surprise
is about the attitude of our British
friends. It runs counter to the stand
taken so far, In fact, Pakistan is a
British creation and now they are
playing their old game of support-
ing one against the other. India
should take a firm stand and warn
these Western allies although they are
our friends. We know their game
and no kind of flirting or negotiation
with any part of thig country will be
tolerated by us. We cannot make any
exception to Britain, Pakistan or
China, They must be plainly told that
Kashmir was, is and willl ever be a
part of thig country and no negotiation
can take place with regard to Kash-
mir.

Madam, the unhappv incidents that
have taken place in East Pakistan and
in certain parts of East India are
most condemnable and sufficiently
grave. A permanent solution to the
problem of minorities in East Pakis-
tan must be found out. Those who
want to come over to this country must
be given all facilities to come and
they must be given full facilities
of rehabilitation. They are after all
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our own flesh and blood and we can-
not afford to neglect our brethren anq
kith and kin. There is no mention in
the Vice-President’s Address as to
how this problem will be tackled in
future.

In the end, Madam, the Vice-Presi~
dent has given g legislative programme
tor the Parliament. But I am sorry
to say that there is as yet no measure
either taken or thought of to natio-
nalise banks or to take over foodgraing
trade. There is also no mention of
any measure to control the powers of
the Comptroller and Auditor Gene.
ral and bring his activities under the
jurisdiction of Parliament. He has
so far adopted 5 policy of touch-
me-not. The Auditor General haq
taken arbitrary steps at the time of
the last general strike and as yet many
loyal Central Government servantg
are without job and they have not
been reinstated. In spite of ju-
dicial pronouncements many of
the Central Government servants who
were either removed or dismisseq or
whose services were terminated have
not been takem back in service. A
law therefore to control such arbi-
trary action on the part of the Comp-
troller ang Auditor General js neces-
sary. I am afraig recognition hasg
also not been restored to the All India
Audit and Accounts Association Union
in spite of so many protests and re-
presentations on the part of the Union.

Madam, it is a good thing thar the
Government has introduced legisla-
tion regarding the removal of certain
High Court or Supreme Court Judges
who are incompetent, inefficient and
of doubtful integrity and character,
But as yet a machinery to settle the
disputes between the Government and
its employeeg is not set up. The pro-
posed Whitley Councils, I am afraid,
will not satisfy the Central Govern-
ment servants. It is teported that
under that scheme the right of strike,
which is a fundamental right of any
Government servant, is not recognis-
ed.

These are some of the pointg which
T would like to raise at the moment.

4 PM.
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Madam, we are passing through a very
delicate stage. There appears to be
a mood of hesitancy and indeccision
and self-complacency on the part of
the Government. Some dynamic policy
is required and the people’s enthusiasm
should be aroused. Our goal must be
cleww and we must take bold steps
wit’.out fear or favour. It is the ounly
Way to take the nation to cur cherish-
ed goal of democratic socialism.
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Madam, I wanted to speak about the
amendments. Most of the points have
been covered but if there is time . ..

THE DEPUTY CHAIRMAN: You
have no more time. You should have
spoken about the amendments in your
speech earlier, Now, there is no time.

Surr R. 8. KHANDEKAR; Al right.
Madam, with these words, I thank
you for giving me this opportunity to
speak,

Tuae MINISTER WITHOUT PORT-
FOLIO (SHr1 LaL BaHapur): Madam
Deputy Chairman, without giving a
preface or a preamble to my speech, I
might, with your permission, refer im-
mediately to the discussions in the
Security Council. I know we were
rather anxiously awaiting {he result
of the meeting of the Security Council
and I might as well refer or quocte the-
purpose for which the meeting of the
Security Council was summoned. I
shall not read the whole of the request
but briefly it said that “an immediate
meeting of the Security Council should
be held to consider the grave turn the
situation in Jammu and Kashmir has
taken and the danger it wnoses to the
peace in the region.” So it was main-
ly on the basis of the situation in
Jammu and Kashmir that Pakistar. in-
sisted that this matter should be con-
sidered by the Security Council im-
mediately. As the House is aware, the
Government of India were wholly op-
posed to the consideration of this mat-
ter in the Security Council especially:
at the present moment. The situation
was bag enough, more so in East Pak-
jstan angd also in Calcutta in our coun-
try, and it was most imporiant that
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the communal situation in both the
countries was handled first. It was
our duty to see to it that communal
harmony prevailed and minorities in
both the countries lived 1n amity and
peace. Unfortunately, Pakistan
thought otherwise and instead of tak-
ing effective action—which perhaps
they did much later—they took a
pretty long time to deal with the
situation effectively. They dig it at
a much later stage and in the mean-
while killings took place on a big
scale;, arson and loot alsa,

It is unfortunate that seasoned poli-
ticians and countries, which have
enough experience of our affairs,
should have lent their support to the
holding of this meeting. I know both
the U.K. and the U.S.A. were not en-
tirely in favour of holding this meet-
ing and we are told that they dissuad-
ed Pakistan not to summon the meet-
ing of the Security Council. But in
spite of what they did, the UK. re-
presentative took a special and keen
interest in the debates in the Security
Council. Ivory Coast and Morocco
also spoke but, as 1 said, the UK.
representative should have known the
position better and the speech which
he delivered has naturally caused
much resentment in our country, I
have gone through his full speech and
1 shall not say that Sir Patrick Dean
denieg the legal accession of Kashmir
to India. He did not sav that actual-
ly, but what he said could be inter-
preted, more or less, in the same way.
He gsaid that the legal accession was
not so important. To have said that
was to my mind wrong because it
created an erroneous impression in the
minds of our people in this country.
Sir Patrick had very little to sav about
Pakistan. He did say much about us,
‘but he did not realise what the atti-
tude of Pakistan has been throughout
the last few vears vis-a-vis India. We
have tried our level best to keep pecace
with Pakistan. A number of times our
Prime Minister has publicly said that
we will never go to war with Pakis-
tan. Fven when the last negotiations
took place, even during the duration of
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tions, Pakistan took steps which were
highly provocative.
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The House fully remembers the way
in which Pakistan entered into some
kind of agreement with China. And
when was it done? It was when our
country was faced with a deep crisis
and one of the most difficult situations
that we had to face, There was ag-~
gression by China on our country.
When high dignatories from both the
countries, the United Kingdom and
the United States, came to India they
pressed us to start some kind of talk
with Pakistan. It was difficult for the
country to swallow that, aspecially in
that context. Yet, the Government
of India, under the leadership of our
Prime Minister, took a bold step and
very courageously decideq that we
would send a team with one of our
Ministers to have a discussion with
Pakistan. I do not want to relate the
old story, but in their very first visit,
suddenly this agreement between
Ching and Pakistan wag announced.
Naturally, it came as a great :hock to
Sarday Swaran Singh, who was lead-
ing the delegation. He of course,
consulted the Government of India. In
spite of that provocation, we decided
to continue the discussions, The dis-
cussions were held and they broke
down. Of course, I have no doubt
that the whole House wil] agree that
it was only because of the intransigent
attitude of Pakistan. They wanted to
discuss nothing else but Kashmir.
Our delegation did discuss Kashmir,
and mostly Kashmir. What was their
demand? Almost they wanted that
Jammu and Kashmir not only the
valley,—part of Kathua and some sub-
divisions might be left out—the whaole
of it should be presented to them on a
silver plate. This was the attitude
which Pakistan took up. In the circum-
stances, it wag not found possible to
carry on the discussion because it
would have resulted in nothing.

This has been our effort and recent-
ly, as I said, we have been trying to
maintain peace and communal har-
mony in our countrv. We have had
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difficult situations, We have had com-
munal riots. The Government ol India
and the State Governments have done
thelr best to take effective aci:on No
one feels more paned and hurt than
our Prime Minister when there 1s any
kind of harassment causel to the
minority community 1 our country.
Yet what has happened 1n East Pak-
istan 1s something which 15 unimagin-
able 1 do not want to quote what
the Pakistan newspapers themselves
have said 1n regard to the happenings
in East Pakistan There are 3 number
of telling editorial comments which
have appeared 1n Pakistan news-
papers, English and Urdu. 1 am sorry
I have not got them here They
themselves have saig that there was
constant propaganda and exploitation
of the Hazratbal incident in West Pak-
1stan and East Pakistan, espeaally 1
East Pakistan The kind of propa-
ganda, which was made by the news-
papers and the radio, did create an
mmpact on the Muslhim community that
Mushimg were being killed and being
victimised 1n this country, What was
the fact? As I said, the Hazratbal in-
cident was played up As the House
1s aware, what actually liappened n
the Hazratbal incident? It 1s hignly
regreltable that the relic should have
been lost. There may be some ele-
ments 1 do not know who they were.
Some of the nameg have been men-
tioned. But every section, every com-
munity in Jammu and Kashmir highly
regretted this incident 1 spite of
Azad Pakistan radio broadcasts. Thev
tried that there should be some kind
of conflict and clash between Hindus
and Muslims They tried all the time
to glve 1t a communal colour. Yet.
we must pay our compliments and,
17 I might say so, homage also to
the people of Jammu and Kashmir,
Hindus angd Muslims who refused to
believe that the loss of the relic had
anything to do with the Hindu com-
munity in the valley As I said, com-
plete communal harmonv ang perfect
peace prevailed there and peaceful de-
monstrations were held there Now
Pakistan has said that all demonstra-
tions were made against the Govern-
ment of India, which is palpably false
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Surt LAL BAHADUR. Thero was
no conflict between the Jammu and
Kashmir Government agnd the people
there 1n so far as the importance and
the urgency of the recovery of the
relic were concerned, and they decided
that we should employ our best agency
to deal with this matter, and there
was a desire expressed that the Intel-
ligence Department of the Govern-
ment of India should give a helping
hand Itwason their wishesthat our
officers went there, some of our ad-
ministrative officers, hecause que did
not know what turn 1t might take
because of the wrong kind of propa-
ganda that was bemng carried on all
the time across the border So our offi-
cers went there There was hardly
any question of taking over the Jam-
mu and Kashmur Government [ do
not know, perhaps Pakistan would
have welcomed 1t so that 1t might get
an opportunity to say that the Gov-
ernment of India had taken over the
Jammu and Kashmir State completely,
taken over the rule of the State.

The suggestion that the GovernInent
of India tried {o shape things, as they
liked, in Jammu and Kasamir or that
there was a revolution or a severe or
serious agitation against the Govern-
ment of India 1s, as I said, entirely off
the mark There 1s no truth in 1t and
the Government of India tried to help
them as they did in West Bengal
Pakistan and some friends of Pakis-
tan might say that we did it as we
wanted to take over West Benga! also.
In West Bengal the situation grew
worse, and 1t was but natural that the
Chief Minister should have asked for
help from the Government of India,
from the Army. S$imilarly there was
a situation in which the Jammu and
Kashmir Government felt that they
needed our help, the help of the Gov-
ernment of India and we pave it t©
them All the time throughour this
period and today, it is the Jammu and
Kashmir Government which is run-
ning the whole administration
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So, the purpose of summoning a
meeting of the Security Council was
basically wrong To sugges. that an
immediate mecting should take place
to consider the so-called grave turn
the situation has taken in Jammu and
Kashmir and the danger it poses to
the people in the region 1¢ wrong
There 1s no danger at all and there
18 no grave situation in Jammu and
Kashmir Of course there are certain
internal matters with which we will
have to deal, and I shall say a few
words about that later

I referreg to all this in the context
of Sir Patrick Dean’s speech I was
telling the House how experienced
politicians like Sir Patrick Dean had
gone the wrong way As I said, I can
understand some other (ountries do-
ing that, but to have raised this mat-
ter in the Security Council 1n the way
he did, has created a very wrong im-
pression in our minds In fact, there
have been demands both in this House
and 1n the other House that we mght
as well consider severing our relations
or getting out of the Commonwea.th
Well, we cannot act 1n 2 huff These
are matiers which have to be tackled
at the diplomatic level 1 cannct go
into my talks with the High Commis
sioner of the United Kingdom

Surr BHUPESH GUPTA  But are
you considering this?

Suri LAL BAHADUR 1 am not as
hot ag Shri Bhupesh Gupta

Diwan CHAMAN LAL (Punjab)
The High Commissioner was speaking
on behalf of the Conservativa Govern-
ment, and the Conservative Govern-
ment has no permanency in  British
politics

SHrr LAL BAHADUR I do not want
to repeat what I said 1n the other
House I had exactly said the same
thing 1 know their feeling A dele-
gation of the members of the British
Labour Partv came to India some time
back and I had a long talk with them,
and I know how they feel about this
question They have an entirely diffe-
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1e1t approach You mught have read
m the popers that when the same
delcgation visited Pakistan after visit-
ing India, there were comments that
these people were pro-India and that
they aid not appreciate *he difficulties
of Pakistan So, 1t 1s not the United
Kingdom as a whole that adopts this
attitude and we should not look at
1t that way There are perhaps itwo
reasons on account of which the United
Kingdom tries to lend its support to
Pakistan One 1s the membership of
SEATO The United Kingdom and
Pakistan are both there and they have
entered into a military alliance Itis
not possible therefore sometimes for
the Unmited Kingdom to take a dispas-
sionate view of things They must
help their allies and they must lend
their support to them The other rea-
son I had referred to was the ruling
party there at present The Govern-
ment there stil] has not been able to
get rid of the old complax, of the old
British days when they ruled in India

AN Hon MEMBER What 1s the
complex?
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Sur1 LAL, BAHADUR That com-
plex 1s, they wanted to rule and gov-
ern the country and they had always
belicved 1n the policy of divide and
rule Unfortunately, when they went
awav, thet implemented the policy
fullv, the divide and rule poclicy, and
we have two countries now It is not
prssible to know—they are of rourse
secular in their approach, there 1s no
doubt about that—but so far as India
15 concernedq <omehow thev think only
m termg of Hindus and Muslims In
regard to Jammu and Xasnmur zlso
they feel “What 1s the problem
thera? Divide the territorv and the
Mushm majority area should go to a
particular State and the Hindu maio-
rity area should go to the other State ™

Surt BHUPESH GUPTA Mr Dun-
can Sandys started this mn 1962

Surt LAL BAHADUR 1 do not
want to impute motives but thev con-
«der this to be a verv simple proposi-
tion to just divide the *erritory bet-
ween Hindus and Muslims The solu-
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f
tion 1s not so easy I was talk ng t9
two or three prominent Indian Mus-
Iims, to my Muslim friends, onls the
o her day and they said that the entire
Mushim community in India stood for
the accession of Jammu and Kashmr
with India They said that thev were
not prepared to accept it for a moment
that there was still some :ntegration
left to be implemented The accession
1s complete ang 1t 1s final As 1 said,
there are certain internal mattert In
the Security Council as I saul these
discussions did exhibit 1gnorance on
the part of many of the members who
should have understood 1t much better;
They were expected to

Now, about the decision of the Secu-
rity Council I must say that they
have done the right thing One 1> not
quite clear, vet, the adjournment of
the Security Council was qu'te appro-
priate and I think the members of the
Secunity Council  will, 1n calmer
moments, give further thought tu the
various aspects of this problem If
there has to be a settlement over the
disputes between India and Pakistan,
1t will have to be done through d rect
talks and discussions We have al-
wavs suggested that we want dis-
cussions on al] matters pending, not
excluding Kashmur But unfortunu-
tely, Pakistan takes the other view
They are prepared to d.zcuss only
Kashmir and no other matter 1 do
not think that even if we und a solu-
tion to the satisfaction of Pakistan,
there will be complete peace, other
matters will be raised after that later
on, and 1t 1s therefore that cur Prime
Minister has been suggesting that it
would be better to discuss alt  the
matters together There may be minor
matters, there may be bigzer matters
and there may be this mn,or guestion
of Kashmir Let us discuss ajl of
them together and try to f'nd a solu-
tion But any kind of 'nturvention
from outside creates hurdlec and diffi-
teulties

Suri BHUPESH GUPTA
about the suggestion made
tmediation?®

What
about
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Security Council, of cour ¢, duting the
talks and discussions ang e on in the
speeches some kind of a reference
was made

Siart BHUPESH GUPTA  What 1s
there to mediate?

Surr LA BAHADUR 1 kusw the
views of Shri Bhupesh Gupta in re-
gard to that particular problen. bat I
say this that we will most sincerely
try to come to a settlement over
various matters Our efforts shuuld be
sincere I do not claim that we have
done everything rightly Yet, ‘only
direct talks and discussions wili really
help We still stick to tt and we hope
that Pakistan will also try to recuns -
der 1its attitude

The question of the Chinese aggres-
sion 1s another difficult and complica-
ted matter and I know how strongly
we feel over the aggressicn which
took place and about the way in
which China behaved towards India
Well, something better was expected

of China In the beginning, we sad
that because we were friends Now,
we are all disillusioned We know
how China functions, how 1ts mind

works, and China definitely says one
thing and does something else There
1s a stalemate there at present The
Colombo Proposals are there ana 1t is
a glaring example of how China works
The Colombo Proposals were taken ic
Chma and discussed with Mi Chou
En-lai first and they saig it had
appeared in the newspapers——tnat thev
had accepted the Colombo Froposals,
in fact ,the words “without any ie-
servation” were also mentioned And
now, the Colombo Proposals are <till
hanging in the balance, and nothing
has happened so far In fact, as I
said before, China has negatived the
nroposals 1n action We  still feel
that 1if the Colombo Proposals are
accepted, India would be w lhng to
take further steps n terms of her di>-
cussion with the Colombo Powers who
had come here
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I may not be quite correct, but 1
feel that these matters should be
settled, or an effort should be made at
least to bring to an end the present
deadlock, if possible early, because
it does not pay to any country. About
Pakistan, thig thing is hanging on for
a long time. The Chinege aggression
is also there since long. However, it
is not in our hands; it is not only in
the hands of India to settle these
problems, it is in the hands of the
other party. However, we have to
make our preparations, we have to
build up our strength, the defence
strength, whether it is the Army or the
Air Force or even the Navy. They
have all to be built up and developed
so that the countiry and our defence
forces really become strong enough
to face the Chinese if such a situa-
tion arises.

The preparation in itgelf takes a
long time. 1 mean, we may be cri-
tical and sometimes it is possible
that the Government work may also
not be up to the mark. There might
be delays, there might be bottle-
necks. But for that the Government
should be prepared to rectify its
mistakes, its shortcomings. But by
and large, we have to realise that the
kind of preparation we want to make
might take a long time; whether it is
technical personnel, training or the
manufacture of arms and ammuniticn,
in all those things we have some-
times to take the help of others and
we have to produce many of the things
in our own country. We have to put
up our own industries, own factories.
All these things are being done and
no one will disagree that these things
will take time. And yet, there
should be no complacency. There is
the emergency. I know that the old
feelings do not continue and they
cannot continue always but those who
are in the midst of work, who are in
the midst of preparations, they have
to continue the work with the same
spirit, whether they are Ministers or
whether they are others. But mostly
for those, who are working
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are.
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S0, we must know; as I said, we
should accept the fact that the emer-
gency is there ang that we have to
build up our strength. However, the
point for us to consider sometimes is
sug--
gested once that the matter could be
referred to the International Court
at the Hague. Later on, he suggested
that the matter could even be refer-
red to arbitration. These are peaceful
methods; India has pursued these me-
thods, and it is difficult for me to say
as sto what should be our definite
attitude or definite policy. However,
it is clear that if we can avoid a
major conflict or 5 major clash, we
should do so. However, it is obvious
that we cannot do anything; we can-
not enter into any kind of agreement
which would not be in consonance
with the dignity ang honour of our
country. That is the basic fact, and
keeping that basic fact in mind efforts
dre to be made to resolve these com-
plexities. Well, without giving anyv
explicit view on the matter, I think
it would be in the fitness of things if
the hon. Members of this House give
thought to this problem, to thig aspect
of it, and at an appropriate time give
their advice and lead to the
Government.

In this connection I must pay my
compliments to the two great men inv
the world—I am referring to late Pre-
sident Kennedy ang Premier Khrush-
chev and in that connection to the
policies that both the countriess were
pursuing before they came to power.
The House remembers what the atti-
tude of the U.S. Government was be-
fore President Kennedy toock over,
and what the attitude of the Russian
Government was before Mr Khrush-
chev took over. During the Stalin
regime Russia was 2 closed book;
generally the word used in these days
was that there was an iron curtain
there; you could see nothing; you could:
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knew nothing. But Premier Khrush-
chev almost created a revolution, and
now Russia is open to us, to others,
to go there, to visit their country,
to visit theiy factories, to send for
their technicians here, to get into
collaboration with them, to enter into
trade and commerce and expand our
trade and commerce with them:.

Similarly, you remember the policy
pursued in the United States by the
late Mr. Dulles, which was anti-com-
munist; no one would have anything
to do with communism; it was almost
impossible to talk of communism cr
negotiate with Russia. In the same
manner no one could talk of those
who lived in Russia, no one could talk
to the Premier or the Prime Minis~
ter of Russia. Tt wag almost consi-
dered a sacrilege. But in the United
States it was President Kennedy who,
in spite of the differences hea had to
face in his own country, extended his
hang of friendship to Soviet Russia,
and with difficulties in between— which
may often happen—President XKen-
nedy continued that attitude till the
end of his life. Of course I need not
refer to that, but at least for 3 man
like me, the death of President Ken-
nedy is not an ordinary death; it has
made a deep and lasting impact on my
mind and, I think, on the minds of
those who had been associated with
Gandhiji in political work even for
some time; I mean, it is more or less
the same kind of martyrdom ss that
of Gandhiji. Gandhiji may have bean
a man of a different stature pursuing
a different objective and yet the
courage of conviction of Proesident
Kennedy was there, and for a man to
die so courageously for the views he
holds is something which raises the
stature and prestige of humanity as a
whole.

It is in this new context that I
cited these two gentlemen. Now,
President Kennedy has gone but Pre-
mier Khrushchev has, in the same
context, come up with proposals of dis -
armament, and one of the important
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points which are mentioned in those
proposals is that in regard to border
disputes, in regard to territorial dis-
putes, violence or force should never
be used, that these disputes should be
discussed amicably, should be  dis-
cussed round a table and effort should
be made to come f0 an agreement.
But if there is no agreement, even
then, as far as possible, no violence
should be threatened, no violence
should be used. To my mind, it is a
most welcome proposal. It is easy for
a strong country to attack ths other
country, a smaller country, and take
‘over certain areas or certain terri-
tories. There are disputes going on in
a number of countries, whether it is
Laos or South Viet-Nam or Malaysia:
in many countries there are clashes
and conflicts, and if the Dbigger
powers intervene, and because cf the
strength of their brute force take
'over certain areas and  territories,
well, they can certainly do so, bu: it
would pe monstrous; it would mean
that the weaker or the smaller coun-
tries could not co-exist side by side
with the bigger countries or stronger
countries. Therefore this proposal of
Premier Khrushchev is most welcome,
and our Prime Minister and the Gov-
ernment of India have lent their
general support to the proposa] made
by Premier Khrushchev, and 1 hope
the other countries of the world wll
also give their earnest consideration
to it.
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Sert A. B. VAJPAYEE: Madam,
what should the smaller or weaker
countries do when they are atfack-
ed by a big country? Should they
keep quiet?

SErt A. M. TARIQ (Jammu and
Kashmir): No, we will fight.

Surt LAL BAHADUR: They should
not keep quiet; they should resist to
the fullest extent. But it is possible
that, if these proposals were agreed to,
there may be countries, {riendly
countries, or there may be some agency
which will come to the help of the
smaller countries and the weaker
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countries. Then the problem will
have to be considered, those attacks
will have to be considered in the
context of the worlq situation.

Some points were mentioned about
Zanzibar and about some other Afri-
can countries. I shall only Dbriefly
refer to them. It is true that ‘our
relations with East Africa countries
have been very friendly, and we still
have the same feelings and keep on
the best of relations with them. Some-
times it happens that in the wake of
freedom, well, there are certain urges
of the people and they come up to the
surface, sometimes in a wrong way.
But however, we hope that both in
Asia and Africa, those who have gone
there from outside and have lived for
generations will be allowed to live
there and to carry 'on their avocations
in peace. Of course, if there are m-
dividuals who do not behave, tnat 1s

a different matter. But to make
any kind of discrimination between
one section of the citizens and the

other would be rather unfortunate I
have no doubt that when normal con-
ditions are restored, g1l those who
have gone from India or from other
Asian countries to those places will
get their que place in the social, poli-
tical and economic life of those csun-
tries.

“h
)

Ag regards Cyprus, trouble broke
out in Cyprus, ag you know, over
the proposed amendment to the Con-
stitution which was pressed by the
Greek Cypriots and opposed by the
Turkish people living in Cyprus, and
as the Houge is aware, the British
¢roops went over there at the re-
quest of the Cyprus Government
in order to vrestore law and
order. The present question, which is
under consideration, is some kind of
a peace keeping force to be located or
stationed in Cyprus. The matter has
been under discussion between Great
Britain, Cyprus, Turkey and Greece.
Nothing has been, as far as 1 know
finally decided but we hope that
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and these countries will be able to

come to an agreement,
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Similarly, we know that there have
been difficulties in Malaysia, Philippi-
nes and Indonesia. The latest report
is that Malaysia and Philippines have
more or less narrowed down their
differences. It is not so in the case
of Indonesia, but they are also dis-
cussing matters among themselves and
we are informed the Thailand is taking
keen interest and they have agreed
to supervise the cease-fire between
them, but nothing yet is final.

I might also say a few words in
regard to the non-aligned Conference.
As hon, Members know, it was
decided between the U.A.R., Ceylon
and Yogoslavia that a non-aligned
conference might as well be held as
early as possible. The House will
recall that in the last Session of Par-
liament our Prime Minister fully sup-
ported the initiative ang the Prime
Minister of Ceylon and the President
of the U.AR. who took the initia-
tive in the matter, got a message from
our Prime Minister in this regard.
The Prime Minister, in his letters to
President Nasser, President Tito and
Prime Minister Shrimati DBandara-
naike welcomed the initiative to hold
a conference of non-aligned countries,
and since then the Government ‘of
India have kept in touch with the
countries concerned on further deve-
lopments in connection with this joint
initiative. It has always TDbeen the
view of India that the initiative for
calling the first preliminary meeting
must rest with Ceylon, U.AR., and
Yugoslavia which had taken the ini-
tiative in announcing the neeq for
this Conference in joint communiques
issued by them. I might add that the
recent press report emanating from
Ceylon and referring to the visit of
the Deputy Minister in the Ministry
of External Affairg to Cairo and Bel-
grade as an attempt on India’s part
to replace Ceylon in this iriumvirate
is without basis and quite wrong.
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The Government of India hope that
as a result of the initiative taken by
the Prime Minister of Ceylon, Cre-
sident Nasser and President Tito,
arrangements wil] be made soon for
the holding 'of the conference of non-
aligned countries this year,

I do not want to take more time of
the House but there is no doubt that
we will be internationally strong only
when our nation is adequately strong
to meet the internal and national
problems. I know my other collea-
gues while replying to the debate
will deal with these matters, Lut there
is one lurking fear in my ming &@nd
before I conclude, I might mention
the visit of Premier Chou En-lai to
Pakistan. He is in fact there at the
present moment.

SHrr A. M. TARIQ: They are both
good communists.

Sarr LAL BAHADUR: What is
happening there one doeg not know,

but it has so coincideg that this is
just immediately after the Security
Council meeting is over. Of course,

Mr. Bhutto, the Foreign Minister of
Pakistan, perhaps might rush to Pakis-
tan or may have already gone there.
They wil] be meeting there and both
perhaps consider India to be their
enemy and therefore they might
hatch up something, one does not
know. I do wish that better counsel
will prevail but unfortunately the kind
of propaganda and broadcasts being
made from across our borders are
frightening and one does not know
what might happen. However. we
need not take an alarmist view and
we need not feel nervous but yet, the
country has to be watchful and be
strong enough to meet any situation
as it arises.

Thank you. ‘

Sart BHUPESH GUPTA: In the be-
ginning of his speech the Minister
said that he might have something to
say with regard to the Kashmir situa-
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tion. He hag visiteg Kashmir. We
would like to know what steps he has
taken in the direction of bringing
about a change in the administration
ang the Government. He said that he
would say something but perhaps he
forgot.

Sarr LAL, BAHADUR, I might say
a word. So far ag the question of the
relic is concerned, hon. Members
know that it has been settled and
finally settled. People are not at all
worried on that account. They had
the deedar on the 21st day of Ram-
zan which was celebrated with great
zeal and enthusiasm. There are other
minor matters. They are very minor
matters ang I might add, that I am
going there tomorrow, 1o Jammu, and
1 have every hope that those minor
matters would be settled soon.

Surr AKBAR ALI' KHAN: Adminis-
trative, internal matters . . .

Surr LAL. BAHADUR: For example,
the question of release, enquiry, in-
vestigation, who should conduct the
case, all these things are not big
matters. They could certainly be
gettled. Of course, there ;5 the poli-
tical aspect of the problem. I do
not want to hide it. It is very impor-
tant. It is important from the point
of view that those who govern must
see how the people react to our ad-
ministration and to our Government
Ultimately we stay here on the
wishes of our people. They are our
fina] arbiters and in that context
I know everyone responsible in Jammu
and Kashmir ig furiously thinking
as to what further steps should be
taken to build up a strong Jammu and
Kashmir and a Government which will
be able to satisfy the wishes and
desires of the people. So from this
point of view, I have had some talks
in Srinagar and I have to pursue it in
Jammu. I expect to get co-operation
from every quarter. I have a bad
habit of trying to meet each and every
one.
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Suri AKBAR ALI KHAN: A very
good habit. That is the people’s habit.

Ser1 LAL BAHADUR: Sometimes it
is considereg to be a weakness on my
part.

SHrR1 A. M, TARIQ: 1t is only an
Indian habit, not a bourgeois habit.

Sert LA, BAHADUR: 1 make
every effort to carry every one with
me if a good objective is to be achiev-
ed. As I said, in regarg to political
matters also, I hope to get the co-
operation 'of everybody. Of course, if
there are difficulties, we will have'to
face them and face them effectively
but so long as we are in a position to
get the necessary co-opcration, we
should try to take advantage of it and
bring about the necessary change in
Jammu and Kashmir.

Tre DEPUTY CHAIRMAN: Mr.
Tariq, do you want to say anything?

Surr A. M. TARIQ: No, nothing,
after his good speech. He has left
nothing for me to ask.

Smrr M. GOVINDA REDDY
(Mysore): During the debate more
than one hon. Member made the
point that our external publicity is
very weak, and because of the lack
of knowledge about our problem and
the reality of our conditions here, a
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wrong impression is prevailing in the
minds of foreign powers. May I know
if the hon. Minister is making any
arrangements for strengthening our
publicity abroad?

1322

Surt LAL BAHADUR: Well, this
matter has been receiving the careful
consideration of the External Affairs
Ministry for some time past, at least
for the last six months, because when
1 wag previously in the Government,
we had set up a Committee and on
that committee the Externa] Affairs
Ministry was also represented when
necessary. We took certain decisions
and those things were to be pursued
later on. I am not fully aware of
the details at the present moment. 1
know that the External Affairs Minis-
try hag already taken a number of
steps and they will see to it that
wherever anything is founq lacking,
it is improved. Our publicity and
especially our externa] publicity, as
has been referred to by the hon
Member, must be as effective a5 possi-
ble and we will work to that end and
we fully realise our obligations in that
respect.

THE DEPUTY CHAIRMAN: Well,
there are only a few more minutes.
The House stands adjourned till
11 amM. tomorrow.

The House then adjourned
at fifty-seven minutes past
four of the clock till eleven of
the clock on Thursday, the
20th February, 1964.



